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To, E-mail

The Registrar General

Principal Bench

Hon’ble Natinal Green Tribunal

Faridkot House, Copernicus Marg, New Delhi.
E-mail : judicial-ngt@gov.in

Sub:- Regarding Interim Compliance Report on OA no. 859 of 2022 Abhist
Kusum Gupta Vs. State of U.P. and Ors.

Sir,

That in compliance of the orders dated 17-03-2023 passed by the Hon'ble
National Green Tribunal, New Delhi in O.A. No. 859/2022 Abhist Kusum Gupta Vs.
State of U.P. and Ors., the interim Compliance Report is annexed herewith and
forwarded to you with the request that the same may be placed before the Hon'ble
Tribunal for perusal.

Encl: As Above.
Yours Sincergly
\
(Vivek Roy)
Chief Environmental Officer,
Circle-1
Copy to:

1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

2. Shri. Pradeep Misra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for
perusal and necessary action please.

3. Law Officer-1, U.P. Pollution Control Board, Lucknow for information.

4. Regional Officer, UPPCB, Greater Noida, Noida, Ghaziabad, Meerut
Muzaffarnagar and Saharanpur. ,

Chief Environ intal Officer,

Circle-1
A - 129, Ay wos, T
S e na g TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar
T 0522-2720828, 2720831 Sicka ~226.91)
k. Pise ol ks Phone : 0522-2720828, 2720831
9 : Info@uppcb.com . Fax 1 0522-2720764, 2720676

ity E-mail :info@uppch.com
www R Website : www.uppcb.com



590

Interim Compliance Report on OA no. 859 / 2022 Abhist Kusum
Gupta Vs. State of U.P. and Ors.

Background

Hon’ble NGT, New Delhi OA no. 859 /2022 Abhist Kusum Gupta Vs. State
of U.P. and Ors. Order dated 25.11.2022 has given directions as follows:

1. A factual report for which a joint Committee comprising of UPPCB, UP Jal Nigam,
MoEF&CC, NMCG and representative of Principal Secretary, Department of
Irrigation is constituted and which shall submit a factual report within two months.

Hon’ble NGT, New Delhi OA no. 859 /2022 Abhist Kusum Gupta Vs. State
of U.P. and Ors. Order dated 17.03.2023 has given directions as follows:

1. Before passing any further coercive order for past violations, we direct a joint
Committee headed by Chief Secretary, Uttar Pradesh with the involvement of
MoEF&CC, NMCG, CPCB, State PCB, concermed District Magistrates and
concerned Commissioners/Superintendents of Police, Additional Chief Secretary,
Environment and ACS/Principal Secretary, Urban Development Department, State
Irrigation and Flood Control, Uttar Pradesh to take remedial action for control of
pollution of Hindon without further delay and also to deploy field monitoring teams
to assess the real ground situation.

2. Environment and ACS/Principal Secretary, Urban Development Department, Uttar
Pradesh will be the joint nodal agencies for coordination and compliance. The
proceedings of the committee need not to wait for further nomination. MoEF&CC,
DG, NMCG and Chairman CPCB may ensure nominations to the committee.

3. The Committee may meet within one week and will be free to function online or
offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost
of restoration, closure of units which are continuing to cause pollution, prosecution of
the owners of the industries under the provisions of the Water (Prevention and
Control of Pollution) Act, 1974, following due process of law. The State itself is
liable to pay compensation for discharge of untreated sewage @ Two Crore per MLD
on the pattern of order of this Tribunal dated 03.08.2022 in O.A No. 1002/2018,
Abhisht Kusum Gupta v. State of Uttar Pradesh &Ors. and in recent orders passed in
respect of 28 States/UTs in O.A. 606/2018.

4. The erring industrial units may be put to notice of these proceedings by the State PCB
for their response, if any, before this Tribunal.

5. An action taken report complete in all aspects be filed before this Tribunal on or
before 30.06.2023 by e-mail at judicial- ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF. UPPCB will
be the nodal agency for compliance and coordination.
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6. The report may also be uploaded on the website of the State so that all concerned may
access it and file their response, if any.

Causes of Pollution in river Hindon

Main Causes of pollution in river Hindon has been identified to be Untreated Domestic
Sewage Discharge due to current gap in sewage generation and existing capacities of STPs in
Hindon Basin, Untreated industrial discharge from illegal units in non-conforming areas/non-
compliant units of conforming areas, non-availability of flow in River Hindon at its
originating point itself.

Status of Compliance in pursuance to direction of Hon’ble NGT:

1. Constitution of committee
In compliance with the said order dated 17.03.2023 of the Hon'ble Tribunal, the
committee is constituted under the Chairmanship of Chief Secretary Government of
U.P by the department of Environment Forest and Climate Change, Government of
U.P. vide order dated 05-04-2023 & 28-04-2023 for taking remedial action regarding
pollution control of Hindon river. The copy of order is attached as Annexure 1.

2. Field monitoring teams
In compliance with the said order dated 17.03.2023 of the Hon'ble Tribunal, the Field
Monitoring Team is constituted by Government of U.P. to assess the actual status of
pollution of Hindon River which is attached herewith as Annexure 2.

3. Category-wise Status of Grossly Polluting Industries (GPI) in Hindon

Basin

District wise details of type of industries situated in Hindon River basin as identified
by UPPCB is given below: -

Pulp Total No. of
S.No. District Textile | & | Sugar |Distillery| Tannery|Others| Industries
Paper along Hindon
1 Ghaziabad 203 3 0 1 3 10 220
Gautam Budh
2 Nagar 15 2 0 0 3 2 22
(GreaterNoida)
3 Baghpat 0 0 1 0 0 0 1
4 Saharanpur 20 2 2 2 0 0 26
5 [Muzaffarnagar 5 32 8 4 1 1 51
6 Shamli 0 2 2 1 0 0 5
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Pulp Total No. of
S.No. District Textile | & | Sugar |Distillery| Tannery|Others| Industries
Paper along Hindon
7 Meerut 2 1 2 1 0 1 7
Total 245 42 15 9 7 14 332

4. Action taken against defaulting GPIs in Hindon River Basin

1.

There are total 332 industries in the Hindon River Basin. Action has been taken

which includes Closure notices issued against 101 defaulter units and Show Cause
Notices against 100 defaulter units.
District wise details of action taken against defaulting units in the time period of
April’22 to June’23 are given in the following table: -

Status of Action Taken against defaulter units since April 2022- June 2023
1 2 3 4 5 6
. Total EC
Total  no. |No. of Industry ljlo;l?lfsl:i;ztg Proposed (in ¥
S.No District of Industries | against whom g Lakh) as per
. Show Cause
along Hindon| Closure Issued . CPCB
Notice issued A
Guideline
1 Ghaziabad 220 88 44 136.08
Gautam Budh
Nagar
22 1 12 22.55
2 (Greater
Noida)
3 Baghpat 1 0 1 25.5
4 Saharanpur 26 8 13 22.40
5 |Muzaffarnagar 51 3 24 45.90
6 Shamli 5 0 1 0.00
7 Meerut 7 1 5 64.30
Total 332 101 100 316.73
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2. UPPCB has issued further notices to the 41 defaulter units out of above 100
defaulter units, mentioned at column no.5 of above chart, to provide their Audited
Balance Sheet (includes turnover) for imposition of EC as per Hon’ble NGT order
dated 17.03.2023. Copies are annexed as Annexure-3.

3. Action against 123 illegal dairies has been taken by UPPCB by issuing Closure
Notices and supply of electricity has been disconnected in 10 dairies and for the
rest this process is under way. List of these units has been annexed as Annexure
No.-4.

4. In Ghaziabad, action against illegal industries running in non-conforming areas of
Sahibabad and Loni has been taken by District Level Committee against 1368
illegal units by way of conducting sealing/ demolish/electricity disconnection
drives. List of these units has been annexed as Annexure No.-5.

5. In Noida, 15 illegal units operating in non-conforming area in Bahlolpur were
identified by DLC and electric disconnections were done List of these units has
been annexed as Annexure No.-6.

5. Status of Total Sewage Generation, existing treatment capacity, Gap

and Future Plans: -

In Hindon River Basin presently, total 16 STPs are installed and all are operational, out

of which, presently 13 STPs are achieving norms and 03 STPs are not achieving norms

in terms of Fecal Coliform only. Total generation of sewage in Hindon River basin is

943.63 MLD and total existing treatment capacity available is 867.5 MLD. Now, there

is a gap only in Saharanpur, Muzaffarnagar, Shamli and Meerut, whereas, there are

excess treatment capacities in Ghaziabad and Gautam Budh Nagar in Hindon River

Basin. Further, the gap of sewage treatment in the stretch of Hindon River from

Saharanpur to Gr. Noida is 222.03 MLD. To meet out that gap, the status is represented

below: -

1. There is a gap of 99.89 MLD in Saharanpur, to meet out the gap, STP of 135 MLD
is proposed and the timeline for the completion is proposed in December 2025.

2. There is a gap of 78.64 MLD in Muzaffarnagar, to meet out the gap, STP of 64.5
MLD STP is under construction which will be achieved by July 2023. Presently,
32.5 MLD STP is in operation.

3. There is a gap of 33.5 MLD in Shamli, to meet out the gap, DPR of 04 STPs of total
capacity 60 MLD is under review by NMCG and the timeline for the completion is
proposed in December 2025.

4. There is a gap of 10 MLD in Meerut, to meet out the gap, 06 MLD STP is proposed
at Sardhana Drain by Jal Nigam and the timeline for the completion is proposed in
December 2025.

Hence, there will be no gap by Dec, 2025 as regards sewage treatment in river
Hindon basin in the backdrop of projected sewage generation, their treatment
future plans, proposal and their respective timelines.
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6. Action taken against previous defaulting STPs in Hindon River Basin

1. UPPCB has imposed Environmental Compensation of Rs. 36.13 lakhs & Rs. 1.41
Cr. on defaulting 56 MLD STP in Trans Hindon (Indirapuram), Ghaziabad & 70
MLD STP in Dudahaida Vijay Nagar, Ghaziabad respectively.

2. A total environmental compensation of Rs 31.80 lakhs has been imposed on 04
STPs located in Greater Noida due to default found earlier by UPPCB. Presently,
the said STPs are being operated as per the norms.

7. Status of Drains in River Hindon Basin

There are total 32 numbers of drains present on the stretch of Hindon Basin in which
28 are Untapped, 01 is Partially Tapped, 03 are Dry. There are 09 numbers of
Domestic Drains and 23 numbers of Industrial/ Mixed Drains.

District wise list of drains on Hindon basin is given below:

Number Domestic Industrial Tapped/
S.No. District of Drains | " /mixed n t‘;p od
(Total) drains PP

05 Untapped,
1 Saharanpur 07 00 07 01 Partially
tapped, 01 Dry

2 Muzaffarnagar 10 07 03 10 Untapped
3 Shamli 02 00 02 02 Untapped
4 Meerut 02 00 o2 | gftglr’;’ed’

5 Baghpat 01 00 01 01 Dry
6 Ghaziabad 08 02 06 08 Untapped
7 Ga“;aa‘;‘a]:“dh 02 ; 02 02 Untapped
28 Untapped,
Total 32 09 23 "Tlagzzgj‘gg

Dry
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8. Water Quality Analysis at various sensitive sampling points in
Hindon River stretch conducted by UPPCB

In Hindon River stretch, 09 sensitive sampling points are being closely monitored for
various parameters of water quality apart from other sampling points. In order to keep
a close watch on water quality of Hindon and to gauge the impact of district wise
contribution of water pollution load to river Hindon through various drains, UPPCB
has identified 09 sensitive sampling points on which fortnightly sampling is being
done. The improvement shown between November 2022 till May 2023 in BOD &
COD is given below:

i. Biochemical Oxygen Demand (BOD)

Out of 09 Sampling points in Hindon River, at 06 sampling points namely
Maheshpur- Saharanpur, Ratnapuri- Muzaffarnagar, Babhisha- Shamli, Baghpat
Road- Meerut, Mohan Nagar Bridge Road-Ghaziabad and Chijarsi Ghaziabad has
shown decrease in the amount of BOD between 4.76% to 17.76%.

ii. Chemical Oxygen Demand (COD)

All 09 Sampling points in Hindon River which are monitored has shown decrease in
the value of COD between 4.17% to 71.88%. Maximun decrease in COD value was
found in Chijarsi, Ghaziabad.

9. In order to assess the status of water pollution in river Hindon, District-wise field
monitoring teams have been constituted. The district level committees have initiated
the work of surveys, inspections, monitoring and assessment of water pollution load.
Further, this field monitoring team shall identify defaulting contributors of water
pollution in river Hindon which includes industrial units, STPs, CETPs or other
sources. It shall also assess the water pollution load in river Hindon, condu ct
sampling and analysis of samples from approved laboratories. It shall also recommend
actions under the provisions of Water Act 1974 against defaulters and shall
recommend imposition of EC as per Hon’ble NGT’s order. The committee shall also
suggests measures for maintaining e-flow in river Hindon and shall also prepare
district wise action plan for abatement of pollution and for rejuvenation of river
Hindon. The committee shall also identify and suggests measures for abatement of
discharge of untreated sewage in river Hindon. It shall also undertake identification of
illegal water polluting industries situated in non conforming areas, conduct surveys
and take action in accordance with law in consultation with other stakeholders.

Further, report on progress of actions taken by District Level field monitoring
committees, assessment done regarding water pollution load, measures suggested for
abatement of pollution in river Hindon and its rejuvenation shall be submitted as the
entire work gets completed.

The above interim report is being submitted for perusal and necessary action.

shoseosk sk skosk sk
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Annexure-1

IWR TR A
Ry, 99 U9 Tearg gRadd Aq9rT—7
TS E—127 / 81—7—2023
G o 0T e, 2023

Praierd 9

mo WL Ra sfeww, 9 el d fIAwmE  afovo wEmr-
859 /2022 I GHRgA T IHA oMo T g I H WIRG ey fRAiE 17,
032023 & fIg WEAT—18 ¥ 23 W Ao YHoSoSIo R A2 T Fdel & e
3 T § -

" ...18. Before passing any further coercive order for past violations, we direct a
joint Committee headed by Chief Secretary, Uttar Pradesh with the involvement of
MoEF&CC, NMCG, CPCB, State PCB, concerned District Maogistrates and concerned
Commissioners/Superintendents of Police, Additional Chief Secretary, Environment and
ACS/Principal Secretary, Urban Development Department, State Irrigation and Flood
Control, Uttar Pradesh to take remedial action for controf of pollution of Hindon without
further delay and also to deploy field monitoring teams to assess the real ground situation.

19. Environment and ACS/Principal Secretary, Urban Development Department,
Uttar Pradesh will be the joint nodai agencies for coordination and compliance. The
proceedings of the committee need not to wait for further nomination. MoEF&CC, DG,
NMCG and Chairman CPCB may ensure nominations to the committee.

20. The Committee may meet within one week and will be free to function online or
offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of thé Water (Prevention and Control of
Pollution) Act, 1974, following due process of law. The State itself is. liable to pay
compensation for discharge of untreated sewage ® XTwo Crore per MLD on the pattern of
order of this Tribunal dated 03.08.2022 in O.A No. 1002/2018, Abhisht Kusum Gupta v.
State of Uttar Pradesh & Ors. and in recent orders passed in respect of 28 States/UTs in
0.A. 606/2018. .

21. The erring industrial units may be put to notice of these proceedings by the
State PCB for their response, if any, before this Tribunal.

22. An action taken report complete in.all aspects be filed before this Tribunal on or
before 30.06.2023 by e-mail at judicial- ngt@gov.in preferably in the form of searchable
PDF/ OCR Support PDF and not in the form of image POF. UPPCB will be the nodal agency
for compliance and coordination. |

23. The report may also be uploaded on the website of the State so that all
concerned may access it and file their response, if any.

List for further consideration on 01.08.2023. ..."
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viifeves T A wifag 81 @ gfeea e, Fd—Fd @ APAM oY o ARfa 7w
T @1 saeds SRR 3q Hafda &

ix i2ve9 T & remediation & TG action plan TR B fofelar y=a@ Uivg f&am
ST |

fevsa 71 & uguo @1 IRe Rufd & afeem @1 FrRfad &9 &Y

e w4t e & Argd @ ugiey, a1 U9 Wodarg 9Rade e, Sodo e

(§—  AF—soenvups@rediffmail.com) Td Qoo YU TEE A, d@TS

(F—F—ms@uppcb.in, ceol@uppcb.in) HT URT B STt Io¥o YgH9 =0T 918 gRT
wifed RUE T & Jrgm @ 9 © 998 gwa @ SR
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HATT—gua | firy
Date: 24-06-2023 11:46.07
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( gt wEw s )
q= afd |
o o i ada )

. wfafaf—FrfoRad @ 58 o | & SWiEarER 1fda wics AieRa M &g
gl A 1 &1 e - |
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4— g, we MM BR @&iF 1, @ie F0—18, Agex—7, MHAFTR, AETS |

5—gfo FfieR/aRs gfem onfiers /gfere arfieres, wivmamars, Mawgg TR, WS,
TG, JTThR-IR, el U6 WERAYR |

6— T FRIBR ARAHRY, FAIgeT T4 JeR AgST |

7— TR I, TR 7E, MRER, R 74 FeRAYR |

g— AfereT¥t I, TR wiforer ufkyg IFva, welt U9 OTTERTIR |

9— refreror eifiyiar, Sowo Wi A, FRYG /AT, MRETETE, WMAEgE TR, WG, 9FTUd,
FATHITR, TS TG FERA |

10 SR aifigan, RieE @ oo Sanm v, miwmEre, iiags TR, 36, 99,

— HOIPBRAR, Tl U9 WERAYR |

1 &3 wEwe, Souo Sienfe fdemy uftewor, e, WRe, SEUG, JOUBRIR,

— ¥Mel T4 WERARR |

12 TEIE®, RFen S died dun Suf e o= mieeE, WRe, T,

— HOTEHRIR, el U6 HERAYY |

13 e arfirn, g ReRwr @vs, kg /wrfo, mivmmae, Taags TR, W16,

— gNTOA, JOITHYIR, IMHe UG HERAYR |

14 WS |fed, Sov0 UgHYT fFEae A€, W A1 39 FRu & | fb e siben,

— Jovo UgHYl FRIFW 41S, MiNAETE, A, Jex ANS], W6, JOrhIR U4 STH B
eRE X & Fafta o fet & FFies &) Tehel 7 &xd gy X9 R/ gRa
R GG TR A0 TS F FREEMER SRiaE dd TR™ SR T STosl qei
At wies AR & B IR W W@ §d SHaEl I dwiee R ale
TR 918 geardd Uid & |

15 S BTEA |

s |,

( 7oy T )
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. IR YQ UGy FryFor e
:m UTTAR PRADESH POLLUTION CONTROL BOARD
Gl <o
Ref No- //.- 0L /C1 /56 /=711 /2023 Date: "?&05“? 2
a7 A RISIE TS

A Al @i,
wWife Ho-4a2, Welt slo—a, IOV R, WiRarTE el A,
mfSrarare |

aw 5 i arersh @ik, wife sio-a2, T Fo-4, IO TR, WA atelfie &9,
AR Ry 3w wehT wer SR, we wer B W A N Myw, SE, e /e
By ay Wiy e eET v Al @ sared ¥ SwWie At Wi W
mﬁﬂ/'\’fﬂ%ﬁﬂ & o S (g e od Prio) o, 1974 @ aRI-47 & St
U T § |

a8 5 wel fed qenh aftin, wife so-42, TN Fo-4, TR TR, WREEE
aivefras ars, miSrrare @1 Frélamr Az wafer gR1 RS 31.05.2023 B RaT T | foreor
& R g s e H) oo wewor Frier a1 Y SFTaRe ST O vd Wty et T
arg et e & con A wenly Sror od ary e B wenT a1 wared i o < ) Se
B I yiEar A sifv SoEe @ giiaker g B waeen wfia T @ aur g
SHATE B ST uRIR D Aww e FranRe R siar urn |

IR st b & 6 smued) g ;o v o) F afdre ey, W 859 /2022
Ivive {gA RN G W 3ifw Ty, @ srenta s &) st wwren @ R o washd
# R S, - 859 /2022 % W MY RATH-17.03.2023 B WY W Freraq F-

B s w 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

A G SN, BRI S0 IE 3Ry RAF-17.03.2023 ¥ AN g B Aog @ A
MMWH%%gWﬁaﬁﬁaﬂmaﬁwuﬁm*wmwﬁuaﬁqﬁm
fd o @ e R ¥

arer: woierer afvfer el e wE g7 R o @ O Prdwl @ Semm ¥ 9w
ge wifder g @) gfer v gy Srfd ¥ Seren @ wn W@ o W @) @
ARV FEH dA D GERvy N U smavad 8 R ol (rewer frawer qur frison) sy,
1974 gerreienfi o et a2(1)(kN) B sferrfer Pfder fRal & srgeRor F o shedfe g
% g Fremgen e e g & o AR omy ¥

1. 78 & Aed ararh aifdfr, @ife do-42, Tel Fio—a, IR TR, weER steife &y
mrarEr % e / Seares uibar @) e W § a7 e R 9n |

2. 7 5 e ol w FrdRer frar srar & 5 s stefre s & A ared)
Rger snyfef wd orer amyff w1 Rredes ave B wu-wR 3 RN B arEfe W

W 4% w fur wmg |
w2 =
Eaeo-121, iyl corg TC-12V, Vibhuti Khand,
Yy Y, WD 220010 Gomtl Nagar, Lucknow-226010
;ﬂm { TT20RYN, 2120828, 2130091, 7120686) Phone : 2120831, 2720820, 2120691, 2720681
05220120764 Fax 1 0822-2720784
‘., PRFY FY T DT PN

Sl AU et mele g sl ¢k e ch
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SRIGd & AfIRe @t 7 A wHosodlo ERT a0T0 FeEm 859 /2022 ¥ UIRd ey

RAME 17.03.2023 @ s ¥ Rreey Reaw & AT B IR W PR B R B 10

wRe @ SR At sl SRR o & W |
T ARET B e |

A,

_ q&] yataver AfE=ar (gw—1)

1. Frenfrers, mirmre |

2. ferem s, Sowo ureR @R fio, TREERE B 3@ A ¥ WG @ S
@1 faega g Tt fesfia a @1 e W

3. &1 IfrETd Sovo wowwr FriEw @8, MRk @ 3@ A @ a iR 5 eww Py
BT AT AR BRI IEd Frfar) wita sgurer e v geaed W )

Ten yafaver afg=ar (ga—1)
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UTTAR PRADESH POLLUTION CONTROL BOARD

b

RefNo- A/- G4 Sp4 /C-1/Ya—08 / B104070 / 2023 Date:"fé?.’?é.‘:?f
HI0_gH0SH0EN0 / Ageaqel / Tiaas
[T ¥ .
'Uﬁ#}@?
A A wesrer ol
W-11, FFRR—1, el U, e R e
mifrmare |

Ry ¥ 3w wora o, 911, Jer—t, AR IS, Sifer RS M @ feg
A g1 Prfa R qared e Reie 020022023 ©F L TSNS # faRENT s
TEAT-859 /2022 Abhisht Kusum Gupta Versus State of Uttar Pradesh & Ors. ¥ UIRd
AW RATB 17.03.2023 B Srgarert ¥ watawha aRyf SRR B @ W& 4|

qEIeY,

SR vas @ @ w3 W v 88199 /-1 /w76l / Sfi—412 / F1090710 / 2023,
fe e 02.022023 &R W71 (srgwer Frarer v figam) sfiifRM, 1074 2 URI-27(2) & Il
SEM B SR gl AMew R A & A adwe § w2 @ wed TR ek @
FE B '

ST AL TASNE. § Ao ST wEm— 859 /2022 apfe g Tl 9919 T 36
S5 T4 3 H R mew faid 17.03.2023 & W aiw Frerag &

“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

mmﬁmﬂ.ma{qﬁmmﬁﬁ@mazozsﬁmm$ﬁmﬁsﬁ
mm*mmmﬁaﬂwmom$wmﬁumﬁm%
aﬁﬁﬁéﬂﬁﬁﬂﬁ%l&ﬁﬁgﬁé%ﬁﬁﬁémtﬁwﬁ@n@
88199 /W1 /91 / SM—412 / 109070 / 2023, RATH 02.02.2023 B Aream A DRI Famai
mﬁdﬁglm:anmﬁéﬁmﬁﬁmm%ﬁiﬂwﬁuﬁﬁﬁaEf‘:an%arf%‘rrmw.os.
2023 @ s ¥ vatavia afigRf @ s TegaR ey afogfd o= fsay

BHT.....2,
o124, Prfa ave TC-12V, Vibhuti Khand,
Tl AT, FETE 010 Gomli Nagar, Lucknow-226010
ﬁ:m:.m,mnwm1 Phona : 2720831, 2720828, 2720691, 2720681
(Bx2- 2120704 Fax :0522-2720764
toghuppch.com| websde: vk uppch. com o.mail ; Info@uppcb.com| websile: www.uppcb. com
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A A N ouwar ool @ omny / welnr @ ol Frdver @ ane o3 vafefia afirgfd
e @ ) ondef), Rt sl e e st g |

wiery et @ gy e Frefee v sl )

/

(e )
s crafacor s, g1

vt FrsfeRer o wesnel v airsyes wiRfard) ¥y A

3. e, mfdrmar

4 0N o), Ty, wqwor Prisv A, milrarare Y ga P @ e dfter fo o e
N R wiRa oy R 17082023 @ drurert gRfEw @xe ¥y AT 9
e it damae (elohay wftw) Puffe wrrafy 3 ur @ qafavefy sfigf
ﬁaﬁwmmgqmwﬂﬁrmﬂmwwmﬁmumgﬁﬁmﬂl

e yyfawor , qed—1
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== SR Yo gy AT 96
#%3;{1% UTTAR PRADESH POLLUTION CONTROL BOARD
RefNo- //-9L 507 ;1550 /Bi0d070 /2023 Date: /(04 2%
10 YH0utl0E0 / HEwy©l / wHaes
a F,

A o fiew wofo, il
WIe F0—-T—47, Wde—a, WifkTETE aeifie &7,
miramETe |

v A o few wofi, wie Fo—g—47, W4, TRAET ST &5, TREEE
@ favg dE g™ frfa o) oy Reid 10.05.2023 wd 1 TN F ReReia g,
HEAT-859 /2022 Abhisht Kusum Gupta Versus State of Uttar Pradesh & Ors. ¥ 9IRg
3T T 17.032023 B arqurer ¥ vataxola &Rl RRIRT TeY & wae F |

A8y,

SRR Rvas a8 @& wn w@m Ta 93333 /-1 /WA, ol-550 /=
<Y /2023, f&ib 10052023 ERT ool (rgwor PraRw w9 Fraww) alfRE 1974 @
aN-32(1)() & e e B o ey Wi e mar @ S adwe § v € @
HeH TR FRA P FE N |

TR AL TASNE). § AT MU HEA— 859,/2022 3T HHA AT T R it
SH. U4 3 H uIRe 1< 3P 17.03.2023 B HGI 3 Frevaq $-

“.... 20. The Committee may meet within one week and will be free to function -
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

A TS, ERT O Sed Ae¥ fRAE 17032023 # oMU sHE B fave By
T ST B e TR B eHeaR BT 10 IRV B aReR wifaRei SRRl SRR Ry
aﬁa%ﬂiaﬁﬁnﬁ%lamaﬁméﬂ%ﬁwaﬁw%wm:@
93333 /Wi—1 /1 / 9550 / 41 AT /2023, FaAid 10.05.2023 & Wz ¥ a8} aey
ﬁﬂa%;am:mﬁé&amw%ﬁswmﬂa%mm17.03.2023a%
3w # wgfavdig afiyfd o1 side qeqaR iy sl R R ¥

PHT....2.
Eiotho—1281, ffay ave TC-12V, Vibhuti Khand, e
IR AN, FEAGH—226010 Gomli Nagar, Lucknow-226010
: 2720831, 2720828, 2720691, 2720681 Phone : 2720831, 2720828, 2720681, 2720681
?:g  0522:2720764 Fax 05222720764
i fo@uppch com] website: wwww. uppeb.com e.mall : info@uppcb.com] websile: www.uppcb.com
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= SR A | @r%w IELELECIE]
NaU A, 'lm@' UTTAR PRADESH POLLUTION CONTROL BOARD
W
Ref No- /7’ ~ 95 508 /C1/94d/ f—315 / wT0€0-T10 / 2023 Date: 5?(90 .‘.; Z3
T 3, guflmd
A9 gHofogio YT,
wiie 5056 /17, WiEe—a, WRaMErE Aelfie a3
MREETE |

T & sem A wmofodo Y&, wife Ho—s6 /17, AET—4, WifREER NfE &,

MRTEER W ST affd wiel w® Dyeing and Washing of Garments & S &g
SRIFT affd o W FRIG ¥ 1 el (e Frarer qen fraan) s, 1974 B AR 47
@ Jaila @ e B

TE & Awd waododo ¥R, wie Ho-s6/17, Wide—4, wifkdme seMfie &=,
mivTaETe @1 ferr & P gR RFie 04.05.2023 B At AT FEr & SRE SE
@ Wihar | Sifg SSEE $ gaewwr oy w@ifita fodlodlo & Trzm ¥ FRaiRa Soae @
THAT Dia B} fAwella R M| g fRey A @ SNR WEed a9 AFal 9§
e Rl T €, o wedla BT 2 5 ST g wnfia S gfEewer w9 o S
Sfed R W T8 fRwr o1 @ 8| SEW BN 98 Y@ P UN EE U
81141 /¥1—1 /SIef—315/ 1090710 /2022 faids 14.09.2022 ) IJure e Wf¥a =& &

T B
e 5 Sam i waodioio ¥, wife Ho-56 /17, WiRc—4, WitaEe 3enfe &3,

MforEEe R Sel (J5uer AR qur ) sfefgm, 1974 @Y 9RT 25,/26 BT SeoiEd B
AU & GAfaReT Y& S A & Vaeed W Ufidel W STel ST W8T 2, Wb wiel (sgyer
Prawrer o ) afifam, 1974 Faraeit A e smeves wieFT &1 SewEe @ e
USRI 3R |

IR I AN 2 b AUST gBE ;AL SN F DT Sy w=m- ese /2022
arfive A a1 g9 YT I SY. B I AR 81 Fad HYE & B oA gy
Tfra Y. AT 859 /2022 § UIRG MR fAid—17.03.2023 & WY 3w e &-

7 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the

owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law....."”

A TAEL g1 AU 99 Ry fai®—17.03.2023 # Qe 3@ B favg g
3 fR R S @ 8 A B cHAR @ 10 IR & IR wafaveia e
IERMT fFA o & ey A ™ 2

.......... 2/—
dlotho—1241, famfar @ve TC-12V, Vibhuti Khand,
T TR F&@AF—226010 Gomti Nagar, Lucknow-226010
: . Phone : 2720831, 2720828, 2720691, 2720681
: 2720831, 2720828, 2720691, 2720681 Fox  :0522-2720764

1 0522-2720764 2
—Hdl : infoBuppcb.com] website: www.uppcb.com e.mail : Info@uppcb.com] website: www.uppcb.com
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TE & SWIe aftfa qeal o weihT g1 R O R o9 UqEM ¥ o9 wWed W«
WA qee B g vay g wfa ¥ weRaRed @) RET W o AR @ R
Wmﬁ%ﬁmﬁww%%m@qmﬁmmm}mﬁﬁq
1974ﬁwwqwq%ﬁamm(z)zﬁwhﬁf%awﬁﬁﬁ$mﬁwmﬁﬁw
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SR TR AT SR frar wrar 2—
195 & & 7 sav A gwodiodo ¥4, wife Ho—56/17, AEe—s, WM e
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S ?
278 & @ 7 we dwd vhofodo Y., wite Ho—s56 /17, AEc—4, WIRRAEIE e
&3, MRTAEIR B I SETeT / Saer uibar a5 &Y & ?
3.UE 1% o 7 wem WRSRG | a8 oner & o 5 v dud ghodoo YR, wite
056/ 17, We—4, Wifearrs MeMfie &=, miwEe & few ael ey v od
HMYfel I TP TG F T8 PN <7

T8 f& @@ 7 " gAosiodlo gRT sNovo W 859,/2022 ¥ UiRG SRY i
17.03.2023 & 3UeT A fSTIecy f&aw & 1M @ JRR R 9N @ eailex @ 10 Ui &

TR YR afagf IR &% & 9|

SRITT & TR 7 A WG §6 07 Wi B 15 R @ o 9 e o
ﬁﬁlﬂﬁ|ﬁﬂfﬁamﬁﬁrﬁﬂaﬁmwmamﬁmﬁmﬁ€sﬁaﬁg&
&Y 31 SR, et aRgul SaReIRic W SERT U9 SERT WrEY &7 2N |

e AR B IRy |/ Prfq
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gmmﬁfnwarﬁmmqa—1
1. R, MR |
2. &1 SfEN, Sod0 YSEYT A SIS, MNEEE 1 39 Fiw @ |rr Ig swie st
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UTTAR PRADESH POLLUTION CONTROL BOARD

Ref No- A~ f&So G /C-1/ 103 /®I0d070 /2023 Date: “95‘525
| #I0_T0SM0EN0 / Fewyel / wgag
A ¥, :
T TV R 70 (erer vren) 1‘3@

23, WIge—4, WIfRamaTs, MhER

fawa: Fexf qyor whe w0 (e ') 23, wEe—g, HiRamere, mREEE @ fAvg 9 g
fifa sre sae ARw R 020022023 Tq A TASNA. # fermew afy
HYI-850 /2022 Abhisht Kusum Gupta Versus State of Uttar Pradesh & Ors. ¥ yiRg

ﬁ?naﬂzoa.zozaa%agmawﬁwhwﬁuﬂﬁqﬁaﬁﬁﬁﬁﬁmﬁémﬁl
WY,

SN vas 9 & 13 g U 93938 /¥1—1,/%Te1 / S—121 / B109070 /2023,
f&1% 19.05.2023 gRT ooy (o AR v P iR, 1974 ) URI—-27(2) & =l
mﬁwmmm%mw%maﬁmﬁm%mﬁaﬁmmm
T BN |

ST IS FHTE 1. THNE, F Dforg LY. HET— 859 /2022 3 THA T g1

éaaﬁa.w.@mﬁamﬁﬁ%lmm%ﬁsm TISHEL ¥ afera ahvy. s
859,/2022 ¥ WIRT ol fa1 17.03.2003 @ WY A e g

“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

93938 /¥I—1 /el / fi—121 / @090 / 2023, f3AT® 19.05.2023 & AETH § DR e
mmaam:mﬁ%mmma%mmﬁaﬁmm17.03.
2023 & U ¥ wutaRoy &GRS o1 e aggER wataveiy afogft iR

PHI.,...2.
? ————
Sowo—1281, Refy @vs TC-12V, Vibhuti Khand,
TR TR, TETH-226010 Gomti Nagar, Lucknow-226010
gﬂ 1 2720831, 2720828, 2720691, 2720681 Phone : 2720831, 2720828, 2720691, 2720681
: 0522-2720764 Fax  :0522.2720764
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UTTAR PRADESH POLLUTION CONTROL BOARD

RefNo- £/ -9/55)0 /C-1/ 294/%W04070 /2023 Date: 729423
H10_TH0SH0EN0 / AEayel / aaads
L ooy
A9 AU e, oS
e H0-U—23, ®HUTR 3ienfie &3,
A, misrarEe

vz Aud e ged, v—23, vUTR oife &3, @M, MRRERE @ Ree A€ g
frfa o= s AP 05.122022 vd 1. AL § Reredw sy, wer—8s9 /2022
Abhisht Kusum Gupta Versus State of Uttar Pradesh & Ors. # UIRd 3mewr fa=is 17.03.
2023 & e # ygiaReig afigRf SRR @ @ we A

HEIey,

ST favad 9 & uA W@ Uh 85133 /-1 /9d / Si-503 /9= ART /
2022, {1 05.12.2022 ERT Sl (yeuor FraRe v Frazw) sfRifaE, 1974 & aRi—27(2) &
=G SENT I g ey frta & S adam § ward }, a1 Wl uEer B @7 e |

FATR AUD! FPI3 AL TASEL H AT g H&— 859 /2022 T HHA @l a4
< % SY. U4 IY § IFlad | G P & b AL gASnEL # difa ey g
859 /2022 # UIRT 3 faid 17.03.2023 & AYIT ¥ AFaq &—

“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

A TS ERT AU Sa ARy (AP 17.032023 # AU 3HE @ fAvg 53
T TeET & T HE @ SeiaR BT 10 Hiawd @ aRreR waiaReiiy syl s fe
wH 3 fdw A MW g el e @ fRve IF TEmem @ w oHem uw
85133 /411 /%el/ S—503/ T ARY /2022, fRAIH 05122022 & #Emd ¥ B
Fai Aifew frfa 2 ) o smuet fAERE far oirar @ 6 A @l & andwr Reis 17,
032023 & U ¥ Wiy afigfif 1 ofipe  dggaR  wfevim  afigff  sfRifg
fa

PHT.....2.
Eodio—1241, frgfa @ve TC-12V, Vibhuti Khand,
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UTTAR PRADESH POLLUTION CONTROL BOARD
LH-06-22

Ref No- H-9¢ 5/ /C1/ 294 / H1090710 / 2023 Date: $19..05.4
10 gHoST0E0 / A8yl / THEE
ar §, ;
e Ho— 96 /4, IR, aieNfie &=,
A, miTamETe

Ryw ¥ €9 svewEay, wie Wo— 96 /4, IR, steifie &=, o), mirmEe
> fivg I gr1 Frfa o) e i@ 05.12.2023 Ta @1, gaold). & faRm g,
TEAT-859 /2022 Abhisht Kusum Gupta Versus State of Uttar Pradesh & Ors. # qiRa

IR fAl® 17.032023 & 3rurert ¥ wafaxela sl afRfT &% 3 e §)

TR,

SWiq fivgs @€ @& uz wem u@ 85134 /H—1 /el /  Wii—289 /g8
<R/ 2022, f3A® 05122022 g1 w@ (FRWwr FraRwr v frgao) offRM, 1974 @
UN—27(2) & =T ST B g ey frfa @ i adue § vl 2, a1 e T e
T PE PN

ST 3MUD! §HI3 AT TISNEL ¥ AT M. Fem— 859 /2022 Infie gd Ta1 a4
e AP TU. U9 3 ¥ ArSied 8| @Td ol & b AL Hohd § 9w ey dern—
859 /2022 ¥ UIRT aMe¥ f&id 17.03.2023 & W o fegaq &—

“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

A GASEL gRT U S AR fAiS 17.032023 # e o @ five Ry
T Seeled & gReTTa Salt @ SR @l 10 URiva & TRy yaiavoity aifigff st fsa
W@ e Rl W §) A R 7 feg AR qmew 3w owen w
85134 /¥1—1 /51e1 / Wfi—289 /91 Qe /2022, TP 05122022 & wemm ¥ Bror
TRl Aifew frfa 21 o snwer R fbar irm & & weeia WA @ ey R 17,
gm;‘aozsa‘;mgqmﬁwhwﬁa diagfd &1 oo TEIER TR afgR  aRRRg

Aodio—12d1, Ry @ve TC-12V, Vibhuti Khand,

Tl TR, AETe—226010 Gomti Nagar, Lucknow-226010

g{gv:mtm, 2720691, 2720681 Phone ; 2720831, 2720828, 2720691, 2720681
: 0522-2T20764 Fax :0522-2720764
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B UTTAR PRADESH POLLUTION CONTROL BOARD
o
Ref No- /k/._ 9 6 5/2 /C-1/%M—387 /F0907N0 /2023 Date: "?‘9‘66‘2 >
- HI0_YHo0shiodho / wewayet / waag

ol

e THoTHo e (T oTHO HRYR),
e [0—-56 /14, Wie—g, wifearars e &,
mRTETE |

IERINT T & oy
Ay,

ST fAvas 9 & g3 g V9 93382 /¥1—1 /5T /fi—-387 /951 312 /2023,
&% 11.052023 gRT W (TIor FeRer wd i) affrm, 1974 @ gRI—-32(1)(F) &
mmﬁwmmﬁmwémaﬁmﬁm%wmmmm

AR 1. TS § AR sy s 859,/2022 I FHA Tl g9 We I
SH. T4 9 F aIRT AT ReAd 17.03.2023 S g iy e &—

“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....

mﬁuwﬁﬁ.‘&mmwaﬁqﬁﬂﬁﬁﬂoazwsﬁmﬁsﬁﬂs‘a}ﬁw%ﬁw
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aﬁa%ﬁéwﬁ?}nﬁ%‘lamﬁm%ﬁwaﬂégﬁum%wm:@
93382 /W11 /WTel / M—387 / 9= SR /2023, AT 11.05.2023 B eI | a0 e ot
&1 o A P feam wimar € 5 Ay AT & 3w fReid 17.03.2023 @

i iy afff @7 siwer BERRIIR whwﬁuﬁﬁqﬁaﬁﬁﬁﬁ%éaﬁ%gmﬁrw

BHT.....2.
Soto—124, frafey wve TC-12V, Vibhuti Khand, EE s
TR, SE@T%—226010 Gomli Nagar, Lucknow-226010
E:ZTMLM.M‘I.ZHOG& m:mosm.zmaza.zmsm.znoem
1 0522.2720764 Fax :0522-2720764
— :MW&: wvaw.uppcb.com e.mail : info@uppch.com] wabsite: www.uppch.com
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s SR YS9 YgNYT FaFor 91
A UTTAR PRADESH POLLUTION CONTROL BOARD
N
RefNo- f/~965/3 /-1 /¥fi-a39 /w0700 / 2023 Date: £.408-2%
9 ¥, Yefiga
e vaw TR, :
wAlC H0-56 /29, WiEe—4, WRAETE AeNfE &
MRS |

T & e A W T, wite Ho-56,/20, WiEe—4, WIRAEE aNAE &7,
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Bﬂ?ﬁﬁﬂﬁfﬁ%ﬁﬂﬂ'ﬂ?ﬁ%ﬂ%ﬁﬁ(@ﬁﬂﬂﬂﬁ%ﬁﬂ?ﬂ)mﬁﬂﬁ 1974 B R 47
@ Il v A

TE & A ¥ TRATH, wife Fo-56/20, Wide—4, MRS NS &9, MR@EE
a1 e &l srifers g1 R 04.05.2023 B v mar | FAdleror @ SR e @ wfar @

fdvar o1 &1 81 S g 9IS gEIey @ uw W v 78647 /¥—1 /T / S-439/ T
3Te—AEta / 2022 RIS 19.07.2022 B srqaTer o MG =& @ T 2

¥ & Sar AWd YA TRAE, Wi Ho-56,/29, WiEe—4, WiRkeWTE sielfie &,
TISFATEIE g 5ol (J5uvr farer o fFaw) s, 1974 @ 9T 25 /26 @7 Soeie @
SR & TAaRT Ud ST A B el W WRIae e STel off %@ &, S el (e
fFrare @ FaEe) sfRfs, 1974 FATERNRG 7 Al snemes WY &1 Sewme Tt e
TUSHIY AR 2| SENT §RT 9IS JRACA B T3 GEAT T4 78647 /1 /el / SH—439 / g=Y
T /2022 fRAF 19.07.2022 FY IuTe AT U LT Y T 2

¥ & Swien aftfa qedl qun Sel g R O W o uewwr @ o W w
AT gora BT geTd YEd g4 WHed § ORI @ Wl W SW CWMR @) W
IR YT B P Sqew W T e & b oI (guer Franer qen ) s,
1974aﬁamsaqmﬁawzr(z)a%wfﬁﬁ%ﬁwﬁﬂﬁa%aaﬂmﬁmaﬁaﬂmﬁzﬁm
@ favg Fiiuee FrRfad Fxd g Sal @ Wared & Ae 9 |

AN FTTA HAT 2 & TP TPE A TN ¥ AR sty wen- 859 /2022
SFIve TEA I T KE A6 IN. D I ABINRT ¥ | AT AT b AL wed, &
AT 3G, HET- 859 /2022 F WA AR RAD—17.032028 B WG 3fer e &

“ wueus 20. The Committee may meet within one week and will be free to function online or
offline, undertake visit to the sites and interact with concerned authorities and stakeholders.
Remedial action will involve assessment of compensation against erring industries for past
violations equal to 10% turnover but not lower than assessed cost of restoration, closure of units
which are continuing to cause pollution, prosecution of the owners of the industries under the
provisions of the Water (Prevention and Control of Pollution) Act, 1974, following due process of
law....."

Sodlo—1241, foffy @ve TC-12V, Vibhuti Khand,
Ml TR, AEAE—226010 Gomti Nagar, Lucknow-226010
: 2720831, 2720828, 2720691, 2720681 Phone : 2720831, 2720828, 2720691, 2720681
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Ica¥ YR UgNYT ey 91e
N A, UTTAR PRADESH POLLUTION CONTROL BOARD

RefNo- /7-945/4 / C-1/%1d /5fi—710 / 9} 3n<ger /2023 Date:’fé?.'.fff.?g

Far ¥, gt
T st a1l
Wiie 0—46, Tell Ho—a, oI TR, AiRdETE Aenfie &3,
mfsrarare |

¥ & o et afi, wife do—de, TN o4, IO TR, WA sefiE A9
misaEre R 3 S B wim, = AE @ w9 % ) o, SRy, Ber /e et
WWHWWWWWW%W%@WWWW
I /Hefere @ q STt (Iquer Frarer v frgae) s, 1974 @B aR—47 B s
Ud T B |

TE & e it ot ali, wite so—ds, Tl Fo—4, WOFR TR, WA e
&7, mieamare o Fréerr 8 srafer gRT RATE 31.05.2023 B fbar T | PR @ SR
T A % SET B Sovo wgwur R §i€ W aFmR wAT w3 v wEAl ofd T a9
TS TE € A1 O WEAf 9 vd arg wr 5 we o waras R o veT 8| e @
Wmﬁwﬁﬂma%sﬁmw%gaﬁgwwﬁﬁﬂﬁ%ﬁmm&ﬂjm
B SET URER B qrew A FreRa fear smar g |

U AT FRAT & 5 Ay g W wAshA) ¥ IfnT T - es9 /2022
ITEC FHA TR 99 Ve S5 Y. & swia ArwifRd 2 | @ ST & 5 A e
4 TG ST, e 859 /2022 § WIRG SR fAAIH—17.03.2023 B HYT 37T Frefaq -

W s 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

Y QASIEL ERT 30 S e fAie—17.03.2023 # St saE @ fv od 3
fd M Seefe & 2 FON B TN B 10 IREE B waw wwiei aRni iR
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CRATY - 2120831, 2020828, 2120691, 2120681 Phone : 2720831, 2720828, 2120691, 2720681
T . oszz-2120764 Fax :0522-2120764
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UTTAR PRADESH POLLUTION CONTROL BOARD
_ 34
RefNo- )/ ?65)8 /C1/ fes / B0 / 2023 Date: f?.ﬁ.’..‘?.‘f?:%z

Jar &,

tre osTROTEO T 0 (a2 e
wie Ho~d1—33, \rge—4, 3o &7,
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mmwm@ﬁaz),ﬂem,ﬂm.aﬁoh,m.
m$ﬁwﬁm%mm=ﬂﬁﬂmquwﬁﬂ.
A A ReRME sy Wea-859/2022 Abhisht Kusum Gupta Versas State of Uttar

Pnduh&Om.#vrﬂamﬁﬂfaﬂmma}aamaqﬁmmqﬁf
IR F B Hag ¥

Lrar

SRIT Ras @ @ v W A 94769 /Hi—1 /el / Gi—134 / BI04010 / 2023,
f&A1% 31.05.2023 gR1 w1 (srqEor v oo P aRfE, 1974 Pt GR-27() B F=rd
T B BRO g AfE W BRn & Wi oduE F gEd 2 5 52F ume o @
TE PN |

AR AP TS A1 TAE. F AT 3y FE=a— 859 /2022 I BGH T G
“féaaa‘frsan.Wmﬁwﬁaélmm%%mmﬂﬁﬁaﬁ?ﬁa&qm
859 /2022 # UIRa amew faAAi® 17.03.2023 & Wy 3w Preraq &—

“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

AFE GAINE. g1 S S aew R 17.032023 F A9 sIE 3 e Y
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Afew frfa 81 o e ARG e o 2 5 A A @ ey REiE 1703,
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‘;’ﬁﬁv}: UTTAR PRADESH POLLUTION CONTROL BOARD
b (o
Ref No-  /~/- S8 7C-1 /5@ /=207 HT0F0I0 / 2022 Date:‘.‘?éffffi.‘? >
War ¥, yafida
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Qe H0—56 /28, Wse—4, FUSReus TR, wiftemErs,
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TR W SWiew aftfa Wi W SET s aiiT i TRAvey @ ST o BRNG 8
AT S (T FEer wen o) s, 1974 @Y URT 47 @ il U@ SR B

I8 & Al dor e9, @i Wo—56 /28, WEe—4, TvSReue TRar, wifgamErs, miramErg
&1 e Sy yquwr P 1€ g i o ardt wffr gRr Reid 30.01.2022 @)
T AR & 3R ueia R W dodlofo emecee @ fveNYr omEnm @ SFWR
fostoSo—285 A0 /oMo, WoaNoLo—s92 Az /o, & Hodlovwo—4131 o /o wran
T, S b 9IS el W aifte 8 e gRT weAld il @) srurer s 3R e @
T 21 o3 Ut e @ omR SElm g wafavefm sl td Qevere weR @
S J8l B &1 1 2| Sl @) A e @ U Wedn ud 66601,/ Hl-1,/57dd /
Si—20 / Aifew—feig /2021 fa=i® 04.10.2021 & wremd | Ay gafavefiy afaglf wo 4s000 /-
(wo HaTfory TR AIE) &Y 01 A8 & 3<% WRfYT @I @ ¥ o ) o @ fAde A
| Ia AR yatavoia afgf omr ) oM @ T § ST g B e I e
B

g & 9o d9d ®oR Tw, Wie +0-56/28, Wigc—4, SUSReua TR, wiftemme,
mivraETe gRT ool (Ao fawer @ ) sffaE, 1974 @Y ORT 25 /26 BT Sewie @R
HE—IN P UAIRYT UG 9 WA @ TN W Gfihe T STl S RET 8, Wi Wt (ST
framor @ FraEv) T, 1974 JemEORE W e s W B1 Sewie @ Uh
TUSHIT IR B |

TR ST YT & fF Suet SR AL TAShl H O aNu wwa— 859 /2022
apfive A @ 99 VT % SH. B G SR 8| aa wee € B o gaohd §
AT ALY, AT 859 /2022 H WIRG QY fRAIH—17.03.2023 B WY 3 e &

“ .. 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of

Pollution) Act, 1974, following due process of law.....”
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“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of

Pollution) Act, 1974, following due process of law.....”
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“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of

Pollution) Act, 1974, following due process of law.....”
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“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of

Pollution) Act, 1974, following due process of law.....”
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‘... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”
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“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of

Pollution) Act, 1974, following due process of law.....”
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“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”
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“_ .. 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”

A A SNA. gRT AUe Sa IRy AP 17.03.2023 H UM FHE B Reg By
T Soelge @ e BRI B THelER T 10 Wiiwa @ avrey gaterei sl R sy
i @ Py R M #) g R @ fvg I8 qEE F w owmm ooy
05148 /¥—1 /el / WM0—1179/ T ARA /2023, AP 06.06.2023 & Wreww ¥ q=f)
gy frfa &) o sme FRRm A o & 6w ¢Sl @ ey REie 17,03,

2023 & aUred #  yatarei afigff @1 sidey qeguR  udiaxeim afigft sfRIRE Ry

PHIT.....2.
Hodo—128, R @vs TC-12V, Vibhuti Khand, ————
MR TR, TETSH—226010 Gomiti Nagar, Lucknow-226010
~THTY - 2720831, 2720828, 2720691, 2720681 Phone : 2720831, 2720828, 2720601, 2720681

m < 0522-2720764 Fax :0522-2720764
= : infouppeb.com] website: www.uppch.com e.mail Mﬂ_n]mmm

andclod




i S e

641

—2—

T 3 TN T T ot damaie (et wfed) 15 R @ R dfT fEr ST
gﬁﬁmﬁlﬁﬂﬂ%ﬁaw@#wﬁhwm/aﬁwﬁﬁmm
& o 9 ¥ Suow ofverEl @ oTUR [/ SEN @ ol PR @ omR W qfaveia e
IR wx @ wef, Rrver vl Sarefic wa s ghm|

wer e @ g1 o Frfae &g e |

il
(fde <3)
T ggtaRer A, g1

yfefefd: frefafaa @ et 1@ srawe srdae &g 9T

1. ﬁm,vﬁﬁqgaﬂml
g mgnwﬁmaﬁéﬁaﬁwaﬁwﬁéﬂﬁmmﬁ?mm
AL ERT UIRG oMy @@ 17.03.2023 &7 ghifaa s ¥ SaT |

TaraH Siffece o (eveirar wfed) ﬁa’rﬁawmﬂﬁmaﬂwhwﬁu
wwmﬁgwﬁaﬁamﬂéwﬁ?\?m: gﬁlﬁaam




642

 —
e
AR
e
T et e et

—

UTTAR PRADESH POLLUTION €O FR0L BOARD

RefNo-  A/- Of52F /C-1/ 403 /w00 / 2025 Datecttr-2€-2%
w0 gusiodio / AEp / wraa
[ ¥, ‘
el Aawe FHEReT wof, Gl

@e H[o—ui—13, JFer—d—1 (d-3),

twd daw TeRkT WoRn, @ w13, deeed—1 (f-3) atw uE 2w
fdraieh, mivamas @ Reg @ grr Prfa srer SRt Ry i 22082023 o
. A, A RErE sty wWear-sse /2022 Abhiskt Kusum Gupta Versus State of
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“.... 20. The Commiﬁ:cmzym:ﬂtmweekmdwﬂlbeﬁ‘eetoﬁmcﬁgu
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stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”
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“ ... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% tumnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”
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industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.. a
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w20, The Committee may meet within one week and will be free to tunction
online or ofMline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turmover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions ot the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law..... I
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“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the

owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”
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“.... 20. The Committee may meet within one week and will be free to function
online or offline, undertake visit to the sites and interact with concerned authorities and
stakeholders. Remedial action will involve assessment of compensation against erring
industries for past violations equal to 10% turnover but not lower than assessed cost of
restoration, closure of units which are continuing to cause pollution, prosecution of the
owners of the industries under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974, following due process of law.....”
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visit to the sites and interact with concerned authorities and stakeholders. Remedial action will involve assessment
of compensation against erring industries for past violations equal to 10% turnover but not lower than assessed cost
of restoration, closure of units which are continuing to cause pollution, prosecution of the owners of the industries
under the provisions of the Water (Prevention and Control of Pollution) Act, 1974, following due process of law.....”
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visit to the sites and interact with concerned authorities and stakeholders. Remedial action will involve assessment
of compensation against erring industries for past violations equal to 10% turnover but not lower than assessed cost
of restoration, closure of units which are continuing to cause pollution, prosecution of the owners of the industries
under the provisions of the Water (Prevention and Control of Pollution) Act, 1974, following due process of law.....”
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42 [ Ietme gF 5 s¥a™ Ao Bl IS Ao Pler=< IS SAIE—RGS |
43 |5 SeBEPR YA 2 TTAM Ho bl IS Hlo Prer=< IS SIS |
44 |5 589 g3 40 G=fieT Mo Frer< e "o Prer< IS SAIE—HRS |
45 |50 BN 91 g3 #0 g9 RN Hio dler< IS Hlo Prer=< IS SIE—HRG |
46 | 99 4T o7 ercfigaer Ho FTRISY e AREAT o FTARITER IS AT SAIE—HRS |
47 |50 el g3 5N BICT HI0 FTARITS IS AREAT Ao FTARITER IS AT STIE—HRS |
48 |57 arifact el gF 81 GAT DIRR] {10 ATARITSY 1S AR Hlo FTTAER e YT SAIE—HRS |
49 |50 arpeR gF £ g9 RN Hlo AR IS AREAT Hlo TSR IS ARG SIS |
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50 |50 @ifed gF N eNiH Hio FTRITS e WREAT Ao TTARITER IS AT STIE—HRS |
51 [0 SmEarSt gF 20 el Ho FIerdiie] 1S AREH] Hlo FTTER e FREAT SAIE—HRS |
52 [0 oMoIg g3 YJ9 Geal Ao Tersiier s A-EH! o AR IS A=A SAIE—HRS |
53[50 e g3 i Y WMo ARt IS FREET o AR IS AT SIE—HRS |
54 [0 TeloIR g3 i S 10 RIS IS TR Hlo TTiTER e AR SIIE—R3 |
55 |50 wrEaie g & 9RiR Hio FaEel IS AxE Mo TIETS] VS TG STUG—HRG |
56 |30 THBR A &1 [AHE A0 TG IS AR Mo TS A€ FRYAT SHIT—HRS |
57 |30 wrgETS UF S IH A0 TG S AR o TGS VS TRGAT STUG—ARS |
58 [50 oRR® U &7 Seoll Ao TATEIG! IS AREAT Ao FATETE e FREAT SIIE—R3 |
59 |57 geI@m g3 &7 Soiiel AI0 FaTdTe! 1S ARET Mo TGS VS TRYAT STUG—RG |
60 |51 =M g3 5N IWIe Ao TGS IS FREAT Ao FATETE IS FREAT SIG—RG |
61 (3N &% QA =1 Al Aigedll GHYRT, O BT SITST ARG AgeaT THYRT, TO BT ST AR STUE—R3 |
62 |5 A% gF &7 8Hie Higed fball WM EREAT Argeet fdhel War a=eT SIG—RGS |
63 |50 ST g Af 3TSiiST Higedl TdIETe], AREA Hgeell TdTETG], AR SAIE—HRS |
64 |50 &1 g £ 7ol Aged bl WA WReAT Aigee fhell Ward TR STIE—HRG |
65 |#0 anfde g A1 HAaEiseel] TaTde], ARE Hgeell TATETG], AR SAIE—HRS |
66 |5 fawmR g3 3 G Algeel”l Urvsd¥el e, AREHT AIgcel’l UrvsdNe s, AR SIIE—4R3 |
67 |5 PR gF o TR HAgeal FICARITSY IS AT Ageal FTellaiex IS ARG STUG—ARG |
68 |50 B gF 30 MY Higeell HHMATE ARET Algeet] HHRATE ARE! STIE—HRS |
69 |57 BTol R A 301 fhad Aigeat FTARITe) IS AL Agea FTeleler IS ARG STHUE—HRG |
70 (30 Wellel G #7 BICT Higeal ATCRIISR S HREHT Higeell FTRIIeR e ARG SIS |
71 |50 fdoc g3 o AweR HAigee}T Uvsdiva T, AR HAIECERT TSN TS, ARG SAIE—HRG |
72 |50 U gF 2 el HigeeRl UvSdNe JrS, AREAT HIgeeRT Urvsde s, ARG SIIE—HR3 |
73 (30 orR Rig g A1 o Rig Alsear qosaite s, A-El Higedl UToSad TS, ARe SAIE—HRS |
74 |50 ATIE gF SN A Aiged bl WaTd AR Alged fhell Ward TR SIS |
75 |30 eRI% gF ST I\ Aigedl [l War SRl Higedl fbell War aReT SAIE—HRS |
76 |50 STIUTET gF 2N GoI Algeel”l UrvsdNe Jrs, AREHT AEeeRT UUSdNdT TS, FREAT SAIG—HG |
77 |50 aifed gF &0 SHMEN Higed AR} IS HRE] Agea] FTeleler IS ARG STHUG—HRG |
78 [30 fASY g 3 el R Aiged el e, el Higeel f3readl TS, AL SIS |
79 |5 Ao gF 0 AS Algedll [SICHR] IS AREAT Aiged Breas s AR STUE—HRG |
80 |57 J9 A = gedr Higeell AR S ARG Aigeel] FTeRiter e YT STTIG—HYG |
81 |57 S¥T 4T 3N % Algedll dla<l IS Ageel] broi<l XS SFUG—RE |
82 |30 MagaR g #f Favell Rig Higee Reas I Agea fiea s TAYG—RG |
83 [5N T 4F 2 BAHA Wl Aigedl AR FdTa A-EH] Higeell HHRT AT AR SAIE—HRS |
84 |50 SeRar 4= £l gersiia digcell UrvSdNe IS, ARG Higeell Urvsdivell TS, HRE! STIE—HRS |
85 |57 WREM YA 571 Pl Higeell ARiIeR e AR AIgeal FTellaiex S ARG STUG—HRG |
86 [N wnfeg g it 310 TN Higed fhell WA WReAT Arged fhell Ward TR STIG—HRS |
87 |5 R 4T N gfaral Algcal FaTaIel IS A-E Aged TS IS AR STUE—HRG |
88 |51 MY YF A PRk Higedll SIEddl e AREAT Aigeel f3reedl s |REAT SIIE—HR3 |
89 (2N WA gF i [SIRAT el Higea dler< IS EIECSICIE NS SAIE—HRS |
90 |5 B 4T it aregel TN Higeel fhell War AxeT Aged fhell W TR SIS |
91 |# ¥R YA &0 TawE Higedl HUS] THRM AREHA Higedl HUS! AR AREH SAIE—HRS |
92 |4l Gl Y I Higeell TTeAdiie] IS AR Higeell AeRIieR e ARG STIG—RG |
93 [#ll e gF |HI Higeel 3MTola TR, AR HIgedl 3TTlTE IR, AREH] SAIE—HRS |
94 |57 faSTa Tl g B Higedl JATolla IR, AREAT Higeell 3T TR, HRET SIE—RG |
95 |5l =RA g YA AT M HIgeel MTolTa TR, AR AIgeel 3ToTE TR, HRE SAIE—HRS |
96 |5 TRY Y MBS Higeel MG TR, HRE] Aigeell 3TTSlE TR, AREAT SIS |
97 [#1 UBHM YA qKil Higeell FTeABie] IS AREHAT HIEeaT TSR M HREAT SAIE—HRS |
98 |5 BToN 3R Y3 AKll Higeal T3Sy IS AL Aigeell TTeRiter e AT SIS |
99 |5l SHREN YA IR Higeal TSR 1S HREHT HAIgeal RIS S HREAT SAIE—HRS |
100 (311 HSTI 93 STAYBTY Higeel Tdlaiel IS AR Algedl TAEITE IS FREAT SIUG—RG |
101 |5l Traiar Uil g1 Higeal Siar Higeal v SIE—HRS |
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102 |50 Aie e g3 e Higedtl fhal War A=el Argcel fhel War a=eT SEIE—R3 |
103 |57 S¥M Y3 BB Aigcd] TdTeTe! TS, ARE] STUG—RE |
104 |s0 wfSe g3 AgEa Argeel fhel War a=eT SIE—RG |
105 (371 g1 9o e, Higedl fbell War aReT SIS |
106 [#11 JeToTR g3 aferar Agedl RIS I TR SIE—HRG |
107 |57 2% g3 gear HAIEeAl ATATASY S AREAT SIE—HRS |
108 [#7f ST 3rel 4= arhl Aol ATersiie’ e FRET TIE—RG |
109 |57 9= g3 &¥dR HIgeel JIMSIETR, AREA SAIE—HRS |
110 [0 S8 g3 ==irer Aged dle< IS TEIE—R3 |
111 |57 |l 4= il Higeel] TG!S AREH] STIE—HRG |
112 |5 feramepa g it ArgedtT ATeiier e TRET STIE—HG |
113 [$NHch gotaT Uil Arad gl RSN JIs AREH] STTIG—RE |
114 [ 91 g3 Ty Arged TSR Is AR SIG—RG |
115 [0 enfes g= arll Aigeel] RSN IS AxEH] STHUE—HRG |
116 |5 <9 Aigw1e g3 g™ Algeel] HHRITATET FRET SIG—RG |
117 |51 999 g3 R die s HIgeel] HHRIATET ARE] SIE—HRS |
118 (31 REgar g3 Rl Aigeell HUSl THRT ERET SIE—HRG |
119 (2N SFIM g3 Ioulld HIgeell Pleia IS, AR SIS |
120 |5 RiehdR g3 Hgqd SR Higedll HUSI AR, ARG STTIG—RG |
121 (31 3/STE g3 %Il HIgcell HERTAET AREAT STIE—HRG |
122 |50 9@l g3 9% Agedl HUS! THRI, FREHT SIE—HGS |
123 |37 31y 9o feimg HIgcel] HERTAE AR SIE—HRS |
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Annexure-5

SIno | Name and address of unit/ person operating [Nature of Unit Date of Action Taken No. of Units
the unit Inspection
1 Shri Jitender Kumar, VillTilaShahbajpur, Loni,|Ice Cream Electrical connection 1
Ghaziabad Manufacturing disconnected, DG set
sealed.
2 Shri Jitender Kumar, VillTilaShahbajpur, Loni,|Jeans Dyeing and 4/3/2018 Electrical connection 1
Ghaziabad Washing disconnected, DG set
sealed and main gate
sealed
3 Shri Om veer singh, Pradhan, Tilashahbajpur,|Jeans Dyeing and 4/6/2018 Electrical connection 1
Loni, Ghaziabad Washing disconnected and unit
sealed
4 Smt.  Vidyadevi w/o ShriDharam pal,|Jeans Dyeing and Electrical connection 1
Tilashahbajpur, Loni, Ghaziabad Washing disconnected and unit
sealed
5 ShriOmveer Singh, near house of Pradhan,|E waste recovery Electrical connection 1
Tilashahbajpur, Loni, Ghaziabad unit disconnected and unit
sealed
Shrilitender Singh S/o Mahender Singh, Tila]Jeans Dyeing and Electrical connection 1
Main road, Loni, Ghaziabad (Land owner|Washing disconnected and unit
Shrilaiveer) sealed
ShriSurenderBhati S/o  Shri  Baleshwar,|Jeans Dyeing and Electrical connection 1
VillTilaShahbajpur, Loni Ghaziabad Washing disconnected and unit
sealed
ShriSurenderBhati  S/o  Shri  Baleshwar,|Jeans Dyeing and Electrical connection 1
VillTilaShahbajpur, Loni Ghaziabad Washing disconnected and unit
sealed
6 ShriSurenderBhati S/o  Shri  Baleshwar,|Jeans Dyeing and Electrical connection 1
VillTilaShahbajpur, Loni Ghaziabad Washing disconnected and unit
sealed
7 ShriSurenderBhati S/o  Shri  Baleshwar,|Jeans Dyeing and Electrical connection 1
VillTilaShahbajpur, Loni Ghaziabad Washing disconnected and unit
sealed
8 ShrilswarBhati S/o ShriKishan,|Jeans Dyeing and Electrical connection 1
VillTilaShahbajpur, Loni Ghaziabad Washing disconnected and unit
sealed
9 ShriAmit, VillTilaShahbajpur, Loni Ghaziabad |Cloth printing Electrical connection 1
disconnected and unit
sealed
ShriVikram (Near house of ShriAmit),|Jeans Dyeing and Electrical connection 1
VillTilaShahbajpur, Loni Ghaziabad Washing disconnected and unit
sealed
M/s Chandel Engineering Company, Opposite|Foundry for melting 4/7/2018 Electrical connection 1
SewaBharti School, Plot no 1, Krishna Vihar,|iron and making disconnected and unit
SewaDham, Loni, Ghaziabad Engg Parts sealed
Shri Om prakash S/o KailashDatbhaat, Plot no|Electroplating work Electrical connection 1
4, 1904, Krishna Vihar, Loni, Ghaziabad disconnected and unit
(electric connection in the name of ShriMeva sealed
Ram S/o Ram Nath)
10 [ShriMahipal S/o Shri Ram, near SewaDham|Foundry Electrical connection 1
Temple, Krishna Vihar, Loni, Ghaziabad disconnected and unit
sealed
11 Shri Ram Nath S/o ShriVishram, 1707, near|Pit furnace Electrical connection 1
SewaDham Temple, Krishna Vihar, Loni, disconnected and unit
Ghaziabad sealed
12 ShriMewa Ram S/o Shri Ram Nath, 1986, near|Pit furnace Electrical connection 1

SewaDham Temple, Krishna Vihar,

Ghaziabad

Loni,

disconnected and unit
sealed
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Electrical connection
disconnected and unit
sealed

unit sealed. It was found
that the unit is taking
electricity from Delhi
area

Electrical connection
disconnected and unit
sealed

Electrical connection
from DG set . Hence DG
set sealed and unit
sealed

Electrical connection
disconnected and unit
sealed

GDA has issued notice to
the unit during
inspection for
establishment of
industrial unit against

land 11co

GDA has issued notice to
the unit during
inspection for
establishment of
industrial unit against

land 1ico

GDA has issued notice to
the unit during
inspection for
establishment of
industrial unit against

land 11co

GDA has issued notice to
the unit during
inspection for
establishment of
industrial unit against

land 1ico

GDA has issued notice to
the unit during
inspection for
establishment of
industrial unit against

land 11co

Electrical connection
from DG set . Hence DG
set sealed and unit
sealed

13 ShriRavinder Kumar S/o ShriMahaveer Singh,|Pit furnace
1905, near SewaDham Temple, Krishna Vihar,
Loni, Ghaziabad

14 ShriRavinder alias Bittu, s/o ShriMahaveer|Pit furnace
Singh, 1905, near SewaDham Temple, Krishna
Vihar, Loni, Ghaziabad

15 Unknown, opposite factory of ShriRavinder ,|Pit furnace
near SewaDham Temple, Krishna Vihar, Loni,
Ghaziabad

16 |Unknown, near SewaDham Temple, Krishna|Fly ash storage
Vihar, Loni, Ghaziabad

17 |ShriSatyaPrakash, Krishna  Vlhar, Loni,|Pit furnace
Ghaziabad

18 [Shri Om Prakash S/o ShriKailashDatbaat, near|Panel Assembling
SewaDham Temple, Krishna Vihar, Loni,
Ghaziabad

19 [ShriVijender Kumar S/o ShriHarpool Singh,|Paint Godown
near SewaDham Temple, Krishna Vihar, Loni,
Ghaziabad

20 [ShriArwind Kumar S/o Sheilnder Singh, near|Coal Godown
SewaDham Temple, Krishna Vihar, Loni,
Ghaziabad

21 Shri S.P. Gupta S/o Shri Om Prakash, near|Coal Godown
SewaDham Temple, Krishna Vihar, Loni,
Ghaziabad

22 Unknown, near SewaDham Temple, Krishna|Coal Godown
Vihar, Loni, Ghaziabad

23 ShriMewa Ram, near SewaDham Temple,|Chemical Unit
Krishna Vihar, Loni, Ghaziabad

24 Unknown, SewaDham Temple, Krishna Vihar,|Pit Furnace
Loni, Ghaziabad

25 SheiBittu S/o ShriMool Chand, SewaDham|Pit Furnace

Temple, Krishna Vihar, Loni, Ghaziabad

Electrical connection
from DG set . Hence DG
set sealed and unit
sealed

Electrical connection
from DG set . Hence DG
set sealed and unit
sealed
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26 |M/s Coax India, MahamayaKunj, SewaDham,|Sheet metal Cutting 4/8/2018 GDA has issued notice to
Loni Ghaziabad the unit during
inspection for
establishment of
industrial unit against
land 1ica
27 [M/s Kayam Steel, MahamayaKunj, SewaDham,|Sheet metal Cutting GDA has issued notice to
Loni Ghaziabad the unit during
inspection for
establishment of
industrial unit against
land 1ica
28 |Unknown MahamayaKunj, SewaDham, Loni|Coal Godown GDA has issued notice to
Ghaziabad the unit during
inspection for
establishment of
industrial unit against
land vica
29 |Unknown MahamayaKunj, SewaDham, Loni|Coal Godown GDA has issued notice to
Ghaziabad the unit during
inspection for
establishment of
industrial unit against
land 1ico
30 |Unknown MahamayaKunj, SewaDham, Loni|Lead Scrap unit Electrical connection
Ghaziabad disconnected and unit
sealed
31 |Unknown MahamayaKunj, SewaDham, Loni|Lead Scrap unit Electrical connection
Ghaziabad disconnected and unit
sealed
32 Unknown, MahamayaKunj, SewaDham, Loni|Lead Scrap unit Electrical connection
Ghaziabad disconnected and unit
sealed
33 |SuchitraBonal, MahamayaKunj, SewaDham,|Wire burning unit Electrical connection
Loni Ghaziabad disconnected and unit
sealed
34  |Shri Rang Bahadur, MahamayaKunj,|Wire scrap and Electrical connection
SewaDham, Loni Ghaziabad burning unit disconnected and unit
sealed
35 Unknown, MahamayaKunj, SewaDham, Loni|Wire scrap unit Electrical connection
Ghaziabad disconnected and unit
sealed
36 |ShriMithleshYadav, MahamayaKunj,|Wire scrap unit Electrical connection
SewaDham, Loni Ghaziabad disconnected and unit
sealed
37 Unknown, MahamayaKunj, SewaDham, Loni|Wire scrap unit Electrical connection
Ghaziabad disconnected and unit
sealed
38 |Unknown, MahamayaKunj, SewaDham, Loni|Wire scrap unit Electrical connection
Ghaziabad disconnected and unit
sealed
39 Unknown, MahamayaKunj, SewaDham, Loni|Wire scrap unit Electrical connection
Ghaziabad disconnected and unit
sealed
40 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace 4/9/2018 Electrical connection
Ghaziabad disconnected and unit
sealed
41 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace Electrical connection
Ghaziabad disconnected and unit

sealed
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Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

42 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

43 Shahzad Shah, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

44 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

45 |ShriDevender Sharma, Shanti  Garden,|Pit Furnace
AmitVlhar, Loni, Ghaziabad

46 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

47 Unknown, Shanti Garden, AmitVlhar, Loni,|Wire burning unit
Ghaziabad

48 MohRizwaan, Shanti Garden, AmitVihar, Loni,|Pit Furnace
Ghaziabad ( electrical connection no . 254382)

49 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

50 |ShriRayees, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

51 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad (electrical connection no 714663)

52 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad (electrical connection no 714664)

53 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

54 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

55 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

56 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

57 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad

57 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace
Ghaziabad (Electrical connection no 900709)

59 Unknown, Shanti Garden, AmitVihar, Loni,|Electroplating
Ghaziabad

60 |ShriTejBahardurVerma, Shanti Garden,|Pit Furnace
AmitVlhar, Loni, Ghaziabad

61 SmtSunitaAgarwal, Shanti Garden, AmitVlhar,|Pit Furnace

Loni, Ghaziabad

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed
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62 Unknown, Next to BalajiMandir, Shanti|Pit Furnace Electrical connection
Garden, AmitVlhar, Loni, Ghaziabad disconnected and unit
sealed
63 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace Electrical connection
Ghaziabad disconnected and unit
sealed
64  |Shri Manu Singh, Shanti Garden, AmitVlhar,|Almirah Assembling GDA has issued notice to
Loni, Ghaziabad the unit during
inspection for
establishment of
industrial unit against
land 1ica
65 |SmtSunitaYadav, Shanti Garden, AmitVlhar,|Pit Furnace Electrical connection
Loni, Ghaziabad disconnected and unit
sealed
66 Unknown, Shanti Garden, AmitVlhar, Loni,|Pit Furnace Electrical connection
Ghaziabad disconnected and unit
sealed
67 [M/s Riyan Traders (ShriFareedakhatoon),|Godown GDA has issued notice to
Shanti Garden, AmitVlhar, Loni, Ghaziabad the unit during
inspection for
establishment of
industrial unit against
land 11co
68 |Shri Hakim , Krishna Vihar Phase 1, Loni,|Pit Furnace 4/10/2018 |Electrical connection
Ghaziabad disconnected and unit
sealed
69 Unknown , Main mandoli Road, Krishna Vihar|Pit Furnace Electrical connection
Phase 1, Loni, Ghaziabad disconnected and unit
sealed
70 Unknown , Main Mandoli Road, Gali no 1,|Pit Furnace Electrical connection
Krishna Vihar Phase 1, Loni, Ghaziabad disconnected and unit
sealed
71  |ShriPradeep Kumar S/o Shri Ram Kishore , gali|Vapolizer Powder Electrical connection
no 1, Krishna Vihar Phase 1, Loni, Ghaziabad disconnected and unit
sealed
72  |ShriDevender Kumar Jain , gali no 1, Krishna|Vapolizer Powder Electrical connection
Vihar Phase 1, Loni, Ghaziabad disconnected and unit
sealed
73  |ShriHarbhajan Singh , gali no 1, mail mandolin|Pit Furnace Electrical connection
road, Krishna Vihar Phase 1, Loni, Ghaziabad disconnected and unit
sealed
74  |ShriDulari , Main mandolin road, Krishna Vihar|Pit Furnace Electrical connection
Phase 1, Loni, Ghaziabad disconnected and unit
sealed
75 Unknown , Syndicate Garden, near Mela Ram|Pit Furnace Electrical connection
gate, Krishna Vihar Phase 2, Loni, Ghaziabad disconnected and unit
sealed
76  |ShriBudhhapal S/o ShriBhajanLal(Owner) ,|Pit Furnace Electrical connection
Operation by ShriBrijhbhanYadav, , Syndicate disconnected and unit
Garden, near Mela Ram gate, Krishna Vihar sealed
Phase 2 loni. Ghaziabad
77 |ShriGolu , Syndicate Garden, near Mela Ram|Pit Furnace Electrical connection
gate, Krishna Vihar Phase 2, Loni, Ghaziabad disconnected and unit
sealed
78 |Shri Abdul Hamid, Syndicate Garden, near|Pit Furnace Electrical connection

Mela Ram gate, Krishna Vihar Phase 2, Loni,
Ghaziabad

disconnected and unit
sealed
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79 |ShriBudhhapal S/o ShriBhajanLal(Owner) ,|Pit Furnace Electrical connection 1
Operation by ShriBrijhbhanYadav, , Syndicate disconnected and unit
Garden, near Mela Ram gate, Krishna Vihar sealed
Phase 2 1 oni. Ghaziabad
80 SmtUsha Devi , Syndicate Garden, near Mela|Pit Furnace Electrical connection 1
Ram gate, Krishna Vihar Phase 2, Loni, disconnected and unit
Ghaziabad sealed
81 M/s ManaKatyani Metal|Pit Furnace Electrical connection 1
(ShriBhupenderPoddar) , Syndicate Garden, disconnected and unit
near Mela Ram gate, Krishna Vihar Phase 2, sealed
loni. Ghaziabad
82 |ShriRaghav, Syndicate Garden, near Mela Ram|Pit Furnace Electrical connection 1
gate, Krishna Vihar Phase 2, Loni, Ghaziabad disconnected and unit
sealed
83  |Shri Krishna Engineering (ShriRamveer), C-3, 4,|Pit Furnace Electrical connection 1
Gali no 14, Krishna Vihar Phase 1, Loni, disconnected and unit
Ghaziabad sealed
84 |Shri Ganesh Enginnering Works, Syndicate|Lathe machine GDA has issued notice to 1
Garden, near Mela Ram gate, Krishna Vihar the unit during
Phase 2, Loni, Ghaziabad inspection for
establishment of
industrial unit against
land 11co
85 ShriSubhash Chand, Syndicate Garden, near|Lathe machine GDA has issued notice to 1
Mela Ram gate, Krishna Vihar Phase 2, Loni, the unit during
Ghaziabad inspection for
establishment of
industrial unit against
land iica
86 |ShriNeelkanth Enterprises, 1921, Gali no 1,|Break Shoe GDA has issued notice to 1
Krishna Vihar Phase 1, Loni, Ghaziabad manufacturing the unit during
inspection for
establishment of
industrial unit against
land 11co
87 |ShriNandkishore S/o ShriBhagwat Prasad, Gali|Fabrication unit GDA has issued notice to 1
no 1, Krishna Vihar Phase 1, Loni, Ghaziabad the unit during 1
88 |ShriRinku S/o ShrilnglishBhaan , 1590, Kaveri|leans Dyeing and 4/11/2018 |Electrical connection 1
City- Il, Ram Vihar, Banthala, Loni, Ghaziabad [Washing disconnected and unit
sealed
89 |ShriParamjeet S/o ShriBalveer Singh , 1590,|Jeans Dyeing and Electrical connection 1
Kaveri City- Il, Ram Vihar, Banthala, Loni,|Washing disconnected and unit
Ghaziabad sealed
90 |ShriKapil S/o Shri Mange Ram, Villlavli, Loni,|Jeans Dyeing and Electrical connection 1
Ghaziabad Washing disconnected and unit
sealed
91 Shri Rishi, Jawli Main Road, VilllJawli, , Loni,|Jeans Dyeing and Electrical connection 1
Ghaziabad Washing disconnected and unit
sealed
92 ShriSahilKasana, Villlawli, , Loni, Ghaziabad Jeans Dyeing and Electrical connection 1
Washing disconnected and unit
sealed
93 Shri Pal Lootan, VillJawli, , Loni, Ghaziabad Jeans Dyeing and Electrical connection 1
Washing disconnected and unit
sealed
94 |ShriReya Gupta Shakti Garden, Loni,|Pit Furnace 4/12/2018 |Electrical connection 1
Ghaziabad ( electric connection no disconnected and unit

2417565342)

sealed
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Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

95 ShriReya Gupta, Shakti Garden, Loni,|Pit Furnace
Ghaziabad ( electric connection no
2417565342)

96 Unknown, Shakti Garden, Loni, Ghaziabad Pit Furnace

97 |ShriRajuYadav, Shakti Garden, Loni, Ghaziabad|Pit Furnace
( electric connection no 252763)

98 ShriMithleshYadav, Shakti Garden, Loni,|Pit Furnace
Ghaziabad ( electric connection no 714667)

99 Unknown, Next to ShriMithleshYadav, Shakti|Pit Furnace
Garden, Loni, Ghaziabad

100 |Unknown, Shakti Garden, Loni, Ghaziabad (|Pit Furnace
electric connection no 727285)

101 |Unknown, Shakti Garden, Loni, Ghaziabad (|Pit Furnace
electric connection no 714661)

102 |Unknown, Shakti Garden, Loni, Ghaziabad (|Pit Furnace
electric connection no 100848)

103 |[ShriAsiflgbal S/o MohBaish, Shakti Garden,|Pit Furnace
Loni Ghaziabad

104 |AshiaBano, Shakti Garden, Loni, Ghaziabad (|Pit Furnace
electric connection no 714175)

105 |Unknown, Next to AshiaBano, Shakti Garden,|Pit Furnace
Loni, Ghaziabad

106 [JavedAkhtar, Shakti Garden, Loni, Ghaziabad (|Pit Furnace
electric connection no 714038)

107 |Unknown, Shakti Garden, Loni, Ghaziabad (|Pit Furnace
electric connection no 100852)

108 [Unknown, Shakti Garden, Loni, Ghaziabad (|Pit Furnace
electric connection no 100847)

109 |ShriRaj Kumar Gupta, Shakti Garden, Loni,|Pit Furnace
Ghaziabad ( electric connection no
2417565342)

110 [M/s Ashad Enterprises, 1856/1, Shakti|Pit Furnace
Garden, Loni, Ghaziabad ( electric connection
no 901208)

111 |ShriMinaakshi Gupta, Shakti Garden, Loni,|Pit Furnace
Ghaziabad ( electric connection no 254091)

112 [M/s Uttaraanchal Metal ( ShriManjit Singh),|Pit Furnace
1856/1, Shakti Garden, Loni, Ghaziabad (
electric connection no 901208)

113 |Unknown, Shakti Garden, Loni, Ghaziabad Pit Furnace

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed




680

114 |Unknown, Shakti Garden, Loni, Ghaziabad Pit Furnace Electrical connection
disconnected and unit
sealed

115 |Unknown, Shakti Garden, Loni, Ghaziabad Pit Furnace Electrical connection
disconnected and unit
sealed

116 |Unknown, Shakti Garden, Loni, Ghaziabad Pit Furnace Electrical connection
disconnected and unit
sealed

117 |[ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection

Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
118 |ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
119 |[ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
120 |ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
121 |[ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
122 |ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
123 |[ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
124 |ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
125 |[ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
126 |ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
127 |[ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
128 |ShriReya Gupta Shakti Garden, Loni,|Pit Furnace Electrical connection
Ghaziabad ( electric connection no disconnected and unit
2417565342) sealed
129 [ShriBhrampal S/o Jagpal, Krishna Vihar, Main|Pit furnace 4/13/2018 [Electrical connection
Mandoli Road, Loni, Ghaziabad disconnected and unit
sealed

130 [ShriBhrampal S/o Jagpal, Krishna Vihar, Main|Pit furnace Electrical connection

Mandoli Road, Loni, Ghaziabad disconnected and unit
sealed

131 [ShriBhrampal S/o Jagpal, Krishna Vihar, Main|Pit furnace Electrical connection

Mandoli Road, Loni, Ghaziabad disconnected and unit
sealed

132 [ShriBhrampal S/o Jagpal, Krishna Vihar, Main|Pit furnace Electrical connection

Mandoli Road, Loni, Ghaziabad disconnected and unit
sealed

133 [Shri Sunil Kumar S/o ShriShyam Singh, Krishna|Scrap godown and Electrical connection

Vihar, Main Mandoli Road, Loni, Ghaziabad

item dismantling

disconnected and unit
sealed
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Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

GDA has issued notice to
the unit during
inspection for
establishment of
industrial unit against

land 1ico

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

134 |ShriBhramPrakash, Krishna Vihar- [l, Loni,|Pit furnace
Ghaziabad

135 |ShriBhramPrakash, Krishna Vihar- |l, Loni,|Pit furnace
Ghaziabad

136 |ShriBhramPrakash, Krishna Vihar- |[l, Loni,|Pit furnace
Ghaziabad

137 |ShriBhramPrakash, Krishna Vihar- |Il, Loni,|Pit furnace
Ghaziabad

138 |ShriBhramPrakash, Krishna Vihar- |[l, Loni,|Pit furnace
Ghaziabad

139 |ShriBhramPrakash, Krishna Vihar- |[l, Loni,|Pit furnace
Ghaziabad

140 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace

141 |Unknown, Krishna Vihar- I, Loni, Ghaziabad Pit furnace

142 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace

143 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace

144 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace

145 |Unknown, Krishna Vihar- I, Loni, Ghaziabad Pit furnace

146 |ShriKanhaiyya, Krishna Vihar- 1l, Loni,|Pit furnace
Ghaziabad

147 |Shri Ajay Pal, Krishna Vihar- Il, Loni, Ghaziabad |Pit furnace

148 |ShriRaam veer, Krishna Vihar- 1, Loni,|Godown
Ghaziabad

149 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace

150 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace

151 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace

152 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed
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153 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

154 |[Unknown, Krishna Vihar- I, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

155 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

156 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

157 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

158 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

159 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

160 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

161 |Shri Raj Kumar Singh, Krishna Vihar- Il, Loni,|Pit furnace Electrical connection

Ghaziabad disconnected and unit
sealed

162 [ShriBrajpal, Krishna Vihar- Il, Loni, Ghaziabad |Pit furnace Electrical connection
disconnected and unit
sealed

163 |Unknown, Krishna Vihar- Il, Loni, Ghaziabad Pit furnace Electrical connection
disconnected and unit
sealed

164 [M/s Krishna MurariUdyog, Krishna Vihar- II,|Pit Furnace Electrical connection

Loni, Ghaziabad disconnected and unit
sealed

165 [Shri Sachin S/o ShriChaanga, Shakti Garden ,|Pit Furnace 4/16/2018 |Electrical connection

AmitVihar, Loni, Ghaziabad disconnected and unit
sealed

166 [ShriRayees S/o ShriTilak Ram, Shakti Garden ,|Pit Furnace Electrical connection

AmitVihar, Loni, Ghaziabad disconnected and unit
sealed

167 |ShriMonu, Shakti Garden , AmitVihar, Loni,|Pit Furnace Electrical connection

Ghaziabad disconnected and unit
sealed

168 |ShriMonu, Shakti Garden , AmitVihar, Loni,|Pit Furnace Electrical connection

Ghaziabad disconnected and unit
sealed

169 |ShriMonu, Shakti Garden , AmitVihar, Loni,|Pit Furnace Electrical connection

Ghaziabad disconnected and unit
sealed

170 |ShriMonu, Shakti Garden , AmitVihar, Loni,|Pit Furnace Electrical connection

Ghaziabad disconnected and unit
sealed

171 |ShriMonu, Shakti Garden , AmitVihar, Loni,|Pit Furnace Electrical connection

Ghaziabad disconnected and unit
sealed

172 |ShriMonu, Shakti Garden , AmitVihar, Loni,|Pit Furnace Electrical connection

Ghaziabad

disconnected and unit
sealed
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Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

Electrical connection
disconnected and unit
sealed

173 |ShriMonu, Shakti Garden , AmitVihar, Loni,|Pit Furnace
Ghaziabad

174 |ShriMonu, Shakti Garden , AmitVihar, Loni,|Pit Furnace
Ghaziabad

175 |Unknown, Shakti Garden , AmitVihar, Loni,|Pit Furnace
Ghaziabad

176 |Unknown, Shakti Garden , AmitVihar, Loni,|Pit Furnace
Ghaziabad

177 |Unknown, Shakti Garden , AmitVihar, Loni,|Pit Furnace
Ghaziabad

178 |Unknown, Shakti Garden , AmitVihar, Loni,|Pit Furnace
Ghaziabad

179 |ShriMool Chand, Shakti Garden, AmitVihar,|Chemical Godown
Loni, Ghaziabad

180 |Unknown, Shakti Garden , AmitVihar, Loni,|Pit Furnace
Ghaziabad

181 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

182 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

183 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

184 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

185 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

186 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

187 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

188 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

189 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

190 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

191 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

192 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

193 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

194 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

195 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

196 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

197 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad

198 |Unknown, Shakti Garden , AmitVihar, Loni,

Ghaziabad

Electrical connection
disconnected and unit
sealed

All units were destroyed
by JCB and electrical
connections were
disconnected
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199 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad
200 |Unknown, Shakti Garden , AmitVihar, Loni,
Ghaziabad
201 |M/s Ruby KacchriUdyog (ShriRizwaan), 24,|Noodles 4/18/2018 |Electrical connection
Roop Nagar, Loni, Ghaziabad manufacturing disconnected and unit
sealed
202 |Om Plastic, Roop Nagar, Loni, Ghaziabad Plastic melting Electrical connection
disconnected and unit
sealed
203 |Shri Shadaab Ali, B- 85, Roop Nagar industrial[RO Plant Borewell dismantled and
area, Loni, Ghaziabad sealed in compliance of
Hon’ble NGT order as
the unit does not have
permission from CGWA
for extraction of ground
water
204 |M/s Poonam Enterprises, B- 7, Roop Nagar|Jeans Dyeing and Unit sealed and electric
Industrial area, Loni, Ghaziabad washing connection
disconnected in
compliance to the
closure order dated
22/1/2018 issued by
LIDDCD
205 |M/s Vikas Jeans, Shabhaapur Vistaar, Chaman|Jeans Dyeing and 4/19/2018 |Unit sealed and electric
Vihar, Loni, Ghaziabad washing connection
206 |M/s Aalishaan Fibre Product (Prop Moh|Jeans Dyeing and Unit sealed and electric
Sameer), Shabhaapur Vistaar, Chaman Vihar,|washing connection
Loni. Ghaziabad
207 |M/s Shri Baba Washing (Shri Shailender),|Jeans Dyeing and Unit sealed and electric
Shabhaapur Vistaar, Chaman Vihar, Loni,|washing connection
Ghaziabad
208 |Unknown, Shabhaapur Vistaar, Chaman Vihar,|Jeans Dyeing and Unit sealed and electric
Loni, Ghaziabad washing connection
209 |Unknown, Shabhaapur Vistaar, Chaman Vihar,|Jeans Dyeing and Unit sealed and electric
Loni, Ghaziabad washing connection
210 |Shri Sumit Pradhaan, Shabhaapur Vistaar,|Fabric Dyeing Unit sealed and electric
Chaman Vihar, Loni, Ghaziabad connection
211 |M/s Krish Kraft ( Prop Shri Farukh Jamaal),|Silk Thread Stiching GDA has issued notice to
Vikas  Kunj, Shabhaapur Vistaar Loni, the unit during
Ghaziabad inspection for
establishment of
industrial unit against
land 1ico
212 |Unknown, Chaman Vihar, Loni, Ghaziabad Jeans Dyeing and Unit sealed and electric
washing connection
213 |Unknown, Chaman Vihar, Loni, Ghaziabad Jeans Dyeing and Unit sealed and electric
washing connection
214  [Unknown, Chaman Vihar, Loni, Ghaziabad Jeans Dyeing and Unit sealed and electric
washing connection
215 ([Subhash Jeans Dyeing, Chaman Vihar, Loni,|Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection
216 |Shri Shyam Veer S/o Shri Raghuveer, Chaman|Jeans Dyeing and 4/20/2018 |Unit sealed and electric
Vihar, Pusta Road, Loni, Ghaziabad washing connection
217 |Shri Shyam Veer S/o Shri Raghuveer, Chaman|Jeans Dyeing and Unit sealed and electric

Vihar, Pusta Road, Loni, Ghaziabad

washing

connection
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218 |Shri Shyam Veer S/o Shri Raghuveer, Chaman|Jeans Dyeing and Unit sealed and electric
Vihar, Pusta Road, Loni, Ghaziabad washing connection
219 |Shri Shyam Veer S/o Shri Raghuveer, Chaman|Jeans Dyeing and Unit sealed and electric
Vihar, Pusta Road, Loni, Ghaziabad washing connection
220 |Shri Shyam Veer S/o Shri Raghuveer, Chaman|Jeans Dyeing and Unit sealed and electric
Vihar, Pusta Road, Loni, Ghaziabad washing connection
221 [Shri Shyam Veer S/o Shri Raghuveer, Chaman|Jeans Dyeing and Unit sealed and electric
Vihar, Pusta Road, Loni, Ghaziabad washing connection
222 |Shri Shyam Veer S/o Shri Raghuveer, Chaman|Jeans Dyeing and Unit sealed and electric
Vihar, Pusta Road, Loni, Ghaziabad washing connection
223 |Unknown, Chaman Vihar, Pusta Road, Loni,|Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection
224 [M/s Vaishnavi Dyeing, Chaman Vihar, Pusta|leans Dyeing and Unit sealed and electric
Road, Loni, Ghaziabad washing connection
225 |Satpal Pradhaan, Chaman Vihar, Pusta Road,|Fabric Dyeing Unit sealed and electric
Loni, Ghaziabad connection
226 |M/s Karan Washing (Shri Karan Singh),|Jeans Dyeing and Unit sealed and electric
Chaman Vihar, Pusta Road, Loni, Ghaziabad washing connection
227 |Shri Ashok Verma, Chaman Vihar, Pusta Road,|Fabric Dyeing Unit sealed and electric
Loni, Ghaziabad connection
228 |Smt Asha Devi, Chaman Vihar, Pusta Road,|Screen Printing Unit sealed and electric
Loni, Ghaziabad connection
229 |M/s Kishan Bhagal, Chaman Vihar, Pusta Road, |Screen Printing GDA has issued notice to
Loni, Ghaziabad the unit during
inspection for
establishment of
industrial unit against
land vica
230 |Unknown, Chaman Vihar, Pusta Road, Loni,|Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection

231 |Unknown, Chaman Vihar, Pusta Road, Loni,|Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection

232 [Unknown, Chaman Vihar, Pusta Road, Loni,|Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection

233 [Shri Vinod Kumar, Sant Colony Loni, Gzb Jeans Dyeing 21.04.2018 |Unit dismantling electric
connection
disconnected

234 [Unknown Name, Ankur Enclave, Loni, gzb Jeans washing Unit dismantling electric
connection
disconnected.

235 [Shri Caran Dev, Ankur Enclave Loni, Gzb Jeans Dyeing Unit dismantling electric
connection
disconnected

236 |Shri Pappu, Ankur Enclave Loni, Gzb Jeans Dyeing Unit sealed electric
connection
disconnected.

237 |[Shri Yashpal Chawla, Ali Nagar, Ankur Enclave, |Printing Press Unit sealed electric

Loni, Gzb connection
disconnected

238 |Shri Hasim Ali Nagar, Ankur Enclave, Loni, Gzb [Jeans washing Unit sealed electric

connection
disconnected.
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239 [Shri Ali Mohamad, Ali Nagar, Ankur Enclave,|Jeans Dyeing Unit sealed electric
Loni, Gzb connection
disconnected.

240 |[Shri Vinod, Karawal Nagar wale, Ankur|leans Dyeing Unit sealed electric

Enclave, Loni, Gzb connection
disconnected.

241 |Shri Sahid, Ankur Enclave, Loni, Gzb Jeans Dyeing Unit sealed electric
connection
disconnected.

242  |Shri Pal Prem, Ankur Enclave, Loni, Gzb Jeans Dyeing Unit sealed electric
connection
disconnected.

243  |Shri M.S. Chemical, Ankur Enclave, Loni, Gzb  |[Chemical Unit sealed electric
connection
disconnected.

244  |Unknown Nane, Enclave, Loni, Gzb Jeans Dyeing Unit sealed electric
connection
disconnected.

245 |Unknown Nane, Enclave, Loni, Gzb Jeans Dyeing Unit sealed electric
connection
disconnected.

246 |M/s. Madhur Ice Cream, Krishna Vihar, Phase-|lce Cream 24.04.2018 |Unit sealed electric

2, Loni, Gzb connection
disconnected.

247 |M/s. Tinku Dhalai Factory, Krishna Vihar,|Metal Scrap Unit sealed electric

Phase-2, Loni, Gzb connection
disconnected.

248 |Unknown E-Waste Godown, Krishna Vihar,|E-waste Godown Unit sealed electric

Phase-2, Loni, Gzb connection
disconnected.

249 |M/s Roop Pal Belt Udyog, House No-34,|Belt bakal powder Unit sealed electric

Govind Town, Kumhar Colony, Krishna Vihar, connection
Loni. Gzb disconnected.

250 |Shri Shri Rardeer Singh, Amit Vihar, Loni, Gzb |Ingot Ugyog Unit sealed electric
connection
disconnected.

251 |M/s. Bala Ji Fabrication & Engg. Amit Vihar,|Fabrication work Unit sealed electric

Loni, Gzb connection
disconnected.

252  [Shri Lav Kush Pandey, Amit Vihar, Loni, Gzb E-waste repairing Unit sealed electric
connection
disconnected

253 |Shri Ram Aachal , Amit Vihar, Loni, Gzb Aluminium ingot Unit sealed electric
connection
disconnected.

254  |Shri Ramesh Yadav, Amit Viahr, Loni, Gzb Battery Scrap & lead Unit sealed electric

ingots connection
disconnected

255 |Shri Ram Niwas, Plot No. D-8/19, DLF Ankur|Jeans Dyeing 25.04.2018 |Unit sealed electric

Vihar, Loni, gzb connection
disconnected.

256 [Unknown Name Udyog, Sabhapur, Vistar,|Jeans Dyeing Unit sealed electric

Loni, Gzb connection
disconnected

257 |M/s. Raj Bala Dyeing, Khasra No-979,|Jeans Dyeing Unit sealed electric

Sabhapur, Bistar Loni, Gzb connection
disconnected.

258 [Shri Nilesh Rajput Printing, Khasra No-1192,|Weding Card Unit sealed electric

Sabhapur Bistar Loni, Gzb Printing connection

disconnected




687

259 |Shri Vijay Kitgate Aggarwal Chemical Works,|Paper/Clothe Gam Unit sealed electric
Sabhapur Loni, Gzb connection
disconnected.
260 |Unknown Chemical Udyog, Sabhapur Loni,|Gam Products Unit sealed electric
Gzb connection
disconnected.
261 |Ahsan Fiber Art (Unit-2), Viaks Kunj, Sabhapur,|Fiber sheet Unit sealed electric
Loni, Gzb connection
disconnected.
262 |M/s. Radhe Cards & |, Khasra No-1190, Vikas|Paper/Card Unit sealed electric
Kunj, Sabhapur Loni, gzb connection
disconnected.
263 |M/s. Almach Sadhi Cards, Khasra No-1190,|Paper/Card Unit sealed electric
Vikas Kunj, Sabhapur Loni, gzb connection
disconnected.
264 |M/s. Naresh Kumar RO Plant, Khasra No-359,|RO Plant Unit sealed electric
SLF Dev Vihar, Loni, gzb connection
disconnected.
265 |Shri Prem Kumar RO Plant, Rajdhani Enclave,|[RO Plant 27.04.2018 |Unit sealed electric
Sadikpur, Loni, Gzb connection
disconnected.
266 |Shri Arvind Sharma Ro Plant, Rajdhani Enclave,[RO plant Unit sealed electric
Sadikpur, Loni, Gzb connection
disconnected.
267 |Sahnawaj S/o. Shri Modh. Yashmin RO Plant,|RO Plant Unit sealed electric
Punit Enclave Park Sadikpir, Loni, Gzb connection
disconnected.
268 |Shri Jaan Mohd. S/o. Shri Akbar Ali, Khurana|RO Plant Unit sealed electric
Enclave Pooja Colony, Loni, Gzb connection
disconnected.
269 |Shri Surendra S/o. Shri Hari Singh, Param Hans|Helmet factory 01.05.2018 |Unit sealed and electric
270 |Vihar Loni, Ghaziabad connection
271 [Modh. Irshad S/o. Shri Alauddin, Param Hans|Cloth Unit sealed and electric
Vihar Loni, Ghaziabad washing/dyeing connection
disconnected.
272 |Modh. Irshad (Aone Dyers), Param Hans Vihar|Cloth Unit sealed and electric
Loni, Ghaziabad washing/dyeing connection
disconnected.
273 |Shri Roshan S/o. Shri Ismuddin, Param Hans|Cloth Unit sealed and electric
Vihar Loni, Ghaziabad washing/dyeing connection
disconnected.
274 |Shri Surendra S/o. Shri Hasri Singh, Param|Helmet factory Unit sealed and electric
275 _|Hans Vihar Loni, Ghaziabad connection
276 [M/s. Naval Kishore, Pawan Kumar House No-|Cloth Unit sealed and electric
312, Param Hans Vihar Loni, Ghaziabad washing/dyeing connection
disconnected
277 |M/s. Bhupendra Dairy, Param Hans Vihar Loni,|Dairy Unit sealed and electric
Ghaziabad connection
disconnected.
278 [Unknown Electric Co. No-6205/684367, Param|Cloth Unit sealed and electric
Hans Vihar Loni, Ghaziabad washing/dyeing connection
disconnected
279 |Shri lllu, M. No.-6205-674710, Param Hans|Cloth Unit sealed and electric
Vihar Loni, Ghaziabad washing/dyeing connection
disconnected.
280 [Shri lliyash M. No.-6205-674710, Param Hans|Cloth Unit sealed and electric

Vihar Loni, Ghaziabad

washing/dyeing

connection
disconnected
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281 |Unknown Electric Co. No-6215/642982, Param|Cloth Unit sealed and electric
Hans Vihar Loni, Ghaziabad washing/dyeing connection
disconnected.
282 |Shri Badri Electric Co. No-6205/707909, Param|Cloth Unit sealed and electric
Hans Vihar Loni, Ghaziabad washing/dyeing connection
disconnected.
283 |M/s Aarti Enterprises, A-214, Laxmi Garden,|Dyeing and washing 8.5.2018 Unit sealed electric
Loni Ghaziabad connection
disconnected.
284 |Moh Dyeing and Washing, Laxmi Garden, Loni,|Dyeing and washing Unit sealed electric
Ghaziabad connection
disconnected.
285 |Shri Ranjeet Rathore Jeans Dyeing, Laxmi|Dyeing and washing Unit sealed electric
Garden, Loni, Ghaziabad connection
disconnected.
286 |Shri Rajkumar Dagar (Rodi Dust), Nahar Road|Rodi Dust 10.05.2018 |[Collection the fine
Behta hazipur, Loni, Ghaziabad.
287 |Shri Amar Traders (Rodi Dust), Nahar Road|Rodi Dust Collection the fine
Behta hazipur, Loni, Ghaziabad.
288 |Shri Shiv Builders (Rodi Dust), Nahar Road|Rodi Dust Collection the fine
Behta hazipur, Loni, Ghaziabad.
289 [Shri Umesh Builders (Rodi Dust), Nahar Road|Rodi Dust Collection the fine
Behta hazipur, Loni, Ghaziabad.
290 |Shri Baba Builders (Rodi Dust), Nahar Road|Rodi Dust Collection the fine
Behta hazipur, Loni, Ghaziabad.
291 |Shri Gupta Builders (Rodi Dust), Nahar Road|Rodi Dust Collection the fine
Behta hazipur, Loni, Ghaziabad.
292 |Shri Yadav Builders (Rodi Dust), Nahar Road|Rodi Dust Collection the fine
Behta hazipur, Loni, Ghaziabad.
293 |Shri Bhai Sahab (Rodi Dust), Nahar Road Behta|Rodi Dust Collection the fine
hazipur, Loni, Ghaziabad.
294 |Shri Dharamendra Builders (Rodi Dust), Nahar|Rodi Dust Collection the fine
Road Behta hazipur, Loni, Ghaziabad.
295 [Laxmi Devi Burner Casting, Gali ni 1, Krishna|Pit furnace 24.5.2018 Unit sealed electric
Vihar Phase - 2, Loni, Ghaziabad connection
disconnected.
296 [Jai Mavi Dhalai S/o Nekpal Singh, Gali no 1,|Pit furnace Unit dismantled
Krishna Vihar - 2, Loni, Ghaziabad
297 |[Dharamveer Singh Dhalai Unit, Gali no 1,|Pitfurnace Unit dismantled
Krishna Vihar - 2, Loni, Ghaziabad
298 |[Geeta Devi S/o Shri Krishan Pal, Gali no 1,|Pit furnace Unit Dismantled
Krishna Vihar - 2, Loni, Ghaziabad
299 [Meva RamS/o Ram Nath, Main Mandoli Road, |Pit furnace Unit Dismantled
Krishna Vihar - 2, Loni, Ghaziabad
300 |Shri JageRam S/o Shri Bhole Ram, Main|Plastic melting Notice sent by GDA
Mandoli Road, Krishna Vihar - 2, Loni,
Ghaziabad
301 |Unknown Dhalai Unit, near dinesh pehelwan|Pit furnace Unit dismantled
godown, Krishna Vihar- 2, Loni, Ghaziabad
302 |[Dinesh Kumar, Main Mandoli Road, Krishna|Pit furnace Unit sealed and
Vihar - 2, Loni, Ghaziabad electricity connection
disconnnected
303 [Lata Gupta Dhalai unit, Main Mandoli Road,|Pit furnace Unit sealed and
Gali no 1, Krishna Vihar- 2, Loni, Ghaziabad electricity connection
disconnnected
304 |[Sanjay Dhalai unit, Main Mandoli Road, Gali|Pit furnace Unit sealed and

no 1, Krishna Vihar- 2, Loni, Ghaziabad

electricity connection
disconnnected
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305 |Unknown ,jeans dyeing unit, Arya Nagar, Loni,|Jeans Dyeing and 20.6.2018 [Electricity connection
Ghaziabad washing disconnected
306 |Unknown ,jeans dyeing unit, Arya Nagar, Loni,|Jeans Dyeing and Electricity connection
Ghaziabad washing disconnected
307 |Unknown ,jeans dyeing unit, Arya Nagar, Loni,|Jeans Dyeing and Electricity connection
Ghaziabad washing disconnected
308 [Neelkanth Engineering Works, Krishna Vihar|Foundry for melting 22.6.2018 |Unit sealed and
Phase- 1, Behta Hazipur, Loni, Ghaziabad iron / aluminuimand electricity connection
making Engg Parts disconnnected
309 |Savitri Engineering Works(Unit - 1), Krishna|Machining and Unit sealed and
Vihar Phase- 1, Behta Hazipur, Loni, Ghaziabad |rubbing electricity connection
disconnnected
310 |Savitri Engineering Works(Unit - 2), Krishna|Machining and Unit sealed and
Vihar Phase- 1, Behta Hazipur, Loni, Ghaziabad |rubbing electricity connection
disconnnected
311 |Rajesh Plating works, Krishna Vihar phase 1,|Electroplating work Unit sealed and
Behta Hazipur, Loni, Ghaziabad electricity connection
disconnnected
312 |Deepak Metal Works, Krishna Vihar phase 1,|Electroplating work Unit sealed and
Behta Hazipur, Loni, Ghaziabad electricity connection
disconnnected
313 |Subhash Sharma (Cooker Pin works), Krishna|Machine/ fabrication Unit sealed and
Vihar phase 1, Behta Hazipur, Loni, Ghaziabad electricity connection
disconnnected
314 |Maharaja Steel Works (Unit- 1), Krishna Vihar|Machining and Unit sealed and
phase 1, Behta Hazipur, Loni, Ghaziabad rubbing electricity connection
disconnnected
315 |Maharaja Steel Works (Unit- 2), Krishna Vihar|Machining and Unit sealed and
phase 1, Behta Hazipur, Loni, Ghaziabad rubbing electricity connection
disconnnected
316 |Maharaja Steel Works (Unit- 3), Krishna Vihar|Machining and Unit sealed and
phase 1, Behta Hazipur, Loni, Ghaziabad rubbing electricity connection
disconnnected
317 |Arora Koyla Fire Brick Works, Krishna Vihar|Foundry Unit sealed and
phase 1, Behta Hazipur, Loni, Ghaziabad electricity connection
disconnnected
318 |Baba Ramji Works, Krishna Vihar phase 1,|Machining and Unit sealed and
Behta Hazipur, Loni, Ghaziabad rubbing electricity connection
disconnnected
319 |Pramod Foundry Works, Krishna Vihar phase|Foundry Unit sealed and
1, Behta Hazipur, Loni, Ghaziabad electricity connection
disconnnected
320 |Unknown Foundry, Krishna Vihar phase 1,|Foundry Unit sealed and
Behta Hazipur, Loni, Ghaziabad electricity connection
disconnnected
321 [Maharaja Check Valve unit, Krishna Vihar|Machine parts Unit sealed and
phase 1, Behta Hazipur, Loni, Ghaziabad electricity connection
disconnnected
322 |Moh Irshad S/o Allauddin, House no A14, Lal|Jeans Dyeing and 25.6.2018 Unit sealed and
Mandir wali Gali, Paramhans Vihar, Loni,|washing electricity connection
Ghaziabad disconnnected
323 |M/s Vikky Rathore yeing, Indirapuri, Laxmi|Jeans Dyeing and Unit sealed and
Garden Loni, Ghaziabad washing electricity connection
disconnnected
324 |Shri Sarvesh Sharma S/o Late Shri|leans Dyeing and Unit sealed and
Satyaprakash Sharma, B-121, Paramhans|washing electricity connection

Vihar. Loni. Ghaziabad

disconnnected
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325 [Mayur Malik Dyeing Works, Prashant Vihar,|Jeans Dyeing and 26.6.2018 |Unit sealed and
Near Roop Nagar Puliya, Loni, Ghaziabad washing electricity connection

disconnnected

326 |Raju Dyeing and Washing, Prashant Vihar,|Jeans Dyeing and Unit sealed and
Near Roop Nagar Puliya, Loni, Ghaziabad washing electricity connection

disconnnected

327 |Roshan Rubber Works, Prashant Vihar, Near|Auto parts Unit sealed and
Roop Nagar Puliya, Loni, Ghaziabad electricity connection

disconnnected

328 [Santosh  Washing, Sahadullabad, Loni,|Jeans Dyeing and Unit sealed and
Ghaziabad washing electricity connection

disconnnected

329 |Sanjay Chaudhary Dyeing Works, Sahdullabad,|Jeans Dyeing and Unit sealed and
Loni, Ghaziabad washing electricity connection

disconnnected

330 |[Mahesh and Dilshad Dyeing Works,|Jeans Dyeing and Unit sealed and
Sahdullabad, Loni, Ghaziabad washing electricity connection

disconnnected

331 |Raju Chaudhary Jeans Dyeing, Vikas Nagar City|Jeans Dyeing and 27.6.2018 |Unit sealed and
Market, Loni, Ghaziabad washing electricity connection

disconnnected

332 |Guddu alias Abdul S/o Shri Makkhan Khan,|Jeans Dyeing and Unit sealed and
Sahdullabad, Loni, Ghaziabad washing electricity connection

disconnnected

333 |Shri Sukhpal S/o Shri Ram Kishan, Jabbar|leans Dyeing and Unit sealed and
Garden. Sahdullabad, Loni, Ghaziabad washing electricity connection

disconnnected

334 |Moh Nazir S/o Moh Irshad, Jabbar Garden,|Jeans Dyeing and Unit sealed and
Sahdullabad, Loni, Ghaziabad washing electricity connection

disconnnected

335 |[M/S Mini Ice Mill, Rashid Ali Gate, Loni,|lce Slabs 2.7.2018 Unit sealed and
Ghaziabad manufacturing electricity connection

disconnnected

336 |M/s Aggarwal Ice Factory, A21, Roop Nagar|lce Slabs Unit sealed and
Industrial Area, Loni, Ghaziabad Manufacturing electricity connection

disconnnected

337 |M/s Ruby Ice Factory, B-85, Roop Nagar|lce Slabs Unit sealed and
Industrial area, Loni, Ghaziabad Manufacturing electricity connection

disconnnected

338 |M/s Tirupati Ice Factory, Loni, Ghaziabad Ice Slabs 4.7.2018 Unit sealed and
Manufacturing electricity connection

disconnnected

339 |[Sagar |Ice Factory, 349, Aslatpur Loni,|lce Slabs Unit sealed and
Ghaziabad Manufacturing electricity connection

disconnnected

340 |M/s Shiv Ice Mill, C-26, Roop Nagar Industrial|lce Slabs 6.7.2018 Unit sealed and
Area, Ghaziabad Manufacturing electricity connection

disconnnected

341 |M/s Vardhman Ice Factory, 9, Industrialllce Slabs 12.7.2018 Unit sealed and
Estate, Loni, Ghaziabad manufacturing electricity connection

disconnnected

342 |M/s Arihant Ice Factory, S-8, Loni Industrial|lce slabs Unit sealed and
Estate, Loni, Ghaziabad Manufacturing electricity connection

disconnnected

343 |Paras Ice Factory, 48, Arya Nagar industrial|lce slabs Unit sealed and
area, loni, Ghaziabad manufacturing electricity connection

disconnnected

344 |M/s Kripal Foundry Works Unit 1, Krishna|Foundry Works 18.7.2018 |Unit sealed and

Vihar Phase 1, Loni, Ghaziabad

electricity connection
disconnnected
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345 |M/s Kripal Foundry Works Unit 2, Krishna|Foundry Works Unit sealed and
Vihar Phase 1, Loni, Ghaziabad electricity connection

disconnnected

346 |M/s Nanhe Khan Foundry Works, Krishna|Foundry Works Unit sealed and
Vihar Phase 1, Loni, Ghaziabad electricity connection

disconnnected

347 |M/s Ramesh Foundry Works, Krishna Vihar|Foundry Works Unit sealed and
Phase 1, Loni, Ghaziabad electricity connection

disconnnected

348 |Unkown , Krishna Vihar Phase 1, Loni,|Foundry Works Unit sealed and
Ghaziabad electricity connection

disconnnected

349 |Unkown , Krishna Vihar Phase 1, Loni,|Foundry Works Unit sealed and
Ghaziabad electricity connection

disconnnected

350 |Unkown , Krishna Vihar Phase 1, Loni,|Foundry Works Unit sealed and
Ghaziabad electricity connection

disconnnected

351 |Unkown , Krishna Vihar Phase 1, Loni,|Foundry Works Unit sealed and
Ghaziabad electricity connection

disconnnected

352 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

353 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

354 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

355 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

356 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

357 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

358 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

359 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

360 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

361 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

362 |Unknown, Sabhapur Village Santh Nagar, Loni Unit sealed and
Ghaziabad electricity connection

disconnnected

363 [M/s. Abrar Jeans Dyeing, Hans Garden,|Jeans Dyeing and 15.08.2018 |Unit sealed and
Tila Sahabazpur, Loni, Ghaziabad. Washing electricity connection

disconnnected

364 [M/s. Premod Jeans Dyeing, Hans Garden,|Jeans Dyeing and Unit sealed and

Tila Sahabazpur, Loni, Ghaziabad.

Washing

electricity connection
disconnnected
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365 [M/s. Satish Kumar S/o. Shri Chandralleans Dyeing and Unit sealed and
Bhan, Hans Garden, Tila Sahabazpur,|Washing electricity connection
Loni, Ghaziabad. disconnnected
366 |M/s. Champu Hans Garden, Tila|leans Dyeingand Unit sealed and
Sahabazpur, Loni, Ghaziabad. Washing electricity connection
disconnnected
367 |M/s. Rajkumar Dixit, Hans Garden, Tila|leans Dyeing and Unit sealed and
Sahabazpur, Loni, Ghaziabad. Washing electricity connection
disconnnected
368 |M/s. Brij Mohan, Hans Garden, Tila|leans Dyeingand Unit sealed and
Sahabazpur, Loni, Ghaziabad. Washing electricity connection
disconnnected
369 |M/s. Sarvesh Kumar (Nela Gate) Jeans|leans Dyeingand Unit sealed and
Dyeing, Hans Garden, Tila Sahabazpur,|Washing electricity connection
Loni, Ghaziabad. disconnnected
370 [M/s. Arvind Jeans Dyeing, Hans Garden,|Jeans Dyeing and Unit sealed and
Tila Sahabazpur, Loni, Ghaziabad. Washing electricity connection
disconnnected
371 [M/s. Subodh Jeans Dyeing, Hans Garden,|Jeans Dyeing and Unit sealed and
Tila Sahabazpur, Loni, Ghaziabad. Washing electricity connection
disconnnected
372 [M/s. Vinod Jeans Dyeing, Hans Garden,|Jeans Dyeing and Unit sealed and
Tila Sahabazpur, Loni, Ghaziabad. Washing electricity connection
disconnnected
373 |M/s. Salung, Hans Garden, Tila|leans Dyeingand Unit sealed and
Sahabazpur, Loni, Ghaziabad. Washing electricity connection
disconnnected
374 |M/s. Durga Building Material Suppliers,|Building material Unit sealed and
Behta Hazipur, Tila Sahabazpur, Loni, electricity connection
Ghaziabad. disconnnected
375 |M/s. Rituraj Dixit S/o. Shri Rajkumar|Jeans Dyeingand W  27.9.2018 |Unit sealed and electrid
Dixit, Jeans Dyeing Hans Garden, Tila
Sahbapur, Loni, Ghaziabad
376 |M/s. Avrar, Jeans Dyeing Hans Garden,|Jeans Dyeing and W Unit sealed and electrid
Tila Sahbapur, Loni, Ghaziabad
377 |M/s. Banti, Jeans Dyeing Hans Garden,|Jeans Dyeing and W Unit sealed and electrid
Tila Sahbapur, Loni, Ghaziabad
378 |M/s. Amit, Jeans Dyeing Hans Garden,|Jeans Dyeing and W Unit sealed and electrid
Tila Sahbapur, Loni, Ghaziabad
379 [M/s. Pramod, Jeans Dyeing Hans Garden,|Jeans Dyeing and W Unit sealed and electrig
Tila Sahbapur, Loni, Ghaziabad
380 [M/s. Brij, Jeans Dyeing Hans Garden, Tila|Jeans Dyeing and W Unit sealed and electrig
Sahbapur, Loni, Ghaziabad
381 |Shri Dayanand Jeans Dyeing, Shanti Nagar|Jeans Dyeing and 22.9.2018 |Unit sealed and
Extension, Indirapuri, Loni, Ghaziabad washing electricity connection
disconnnected
382 |Shri Arvind Jeans Dyeing, Shanti Nagar|Jeans Dyeingand Unit sealed and
Extension, Indirapuri, Loni, Ghaziabad washing electricity connection
disconnnected
383 [Lambu Jeans Dyeing, Shanti Nagar Extension,|Jeans Dyeing and Unit sealed and
Indirapuri, Loni, Ghaziabad washing electricity connection
disconnnected
384 |Ram Naresh Jeans Dyeing, Shanti Nagar|Jeans Dyeing and Unit sealed and

Extension, Indirapuri, Loni, Ghaziabad

washing

electricity connection
disconnnected
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385 |Unknown Jeans Dyeing, Shanti Nagar|Jeans Dyeing and Unit sealed and
Extension, Indirapuri, Loni, Ghaziabad washing electricity connection
disconnnected
386 |Mukesh Foundry, 01, Krishna Vihar-Il, Gali No- |Foundry 24.09.2018 |Unit sealed and electric
1, Behta hazipur, Loni, Gbz connection
disconnected.
387 |Mukesh Foundry, 02, Krishna Vihar-Il, Gali No- |Foundry Unit sealed and electric
1, Behta hazipur, Loni, Gbz connection
disconnected.
388 |Mukesh Foundry, 03, Krishna Vihar-Il, Gali No- |Foundry Unit sealed and electric
1, Behta hazipur, Loni, Gbz connection
disconnected.
389 |Sunita yadav Dhalai, Amit Vihar, Shanti garden |Foundry Unit sealed and electric
Behta Hazipur, Loni, Gzb connection
disconnected.
390 [Raj Yadav Dhalai, Amit Vihar, Shanti garden Foundry Unit sealed and electric
Behta Hazipur, Loni, Gzb connection
disconnected.
391 |Mitlesh Yadav Dhalai, Amit Vihar, Shanti Foundry Unit sealed and electric
garden Behta Hazipur, Loni, Gzb connection
disconnected.
392 |Rekha Gupta Petal Dhalai, Amit Vihar, Shanti [Foundry Unit sealed and electric
garden Behta Hazipur, Loni, Gzb connection
disconnected.
393 |Unknown Name Dhalai, Amit Vihar, Shanti Foundry Unit sealed and electric
garden Behta Hazipur, Loni, Gzb connection
disconnected.
394 |Devendra Sharma Dhalai, Amit Vihar, Shanti  |Foundry Unit sealed and electric
garden Behta Hazipur, Loni, Gzb connection
disconnected.
395 |Unknown Name Dhalai, Amit Vihar, Shanti Foundry Unit sealed and electric
garden Behta Hazipur, Loni, Gzb connection
disconnected.
396 |Unknown Name Dhalai, Amit Vihar, Shanti Foundry Unit sealed and electric
garden Behta Hazipur, Loni, Gzb connection
disconnected.
397 |Rekha Rani Gupta Dhalai, Amit Vihar, Shanti  |Foundry Unit sealed and electric
garden Behta Hazipur, Loni, Gzb connection
disconnected.
398 |Rahul Trading Company, Amit Vihar, Shanti Metal Causting Unit sealed and electric
garden Behta Hazipur, Loni, Gzb connection
disconnected
399 [Narendra Singh Rawat Dhalai, Amit Vihar, Foundry Unit sealed and electric
Shanti garden Behta Hazipur, Loni, Gzb connection
disconnected.
400 |Salauddin Foundry, Amit Vihar, Shanti garden |Foundry Unit sealed and electric
Behta Hazipur, Loni, Gzb connection
disconnected
401 |Rajiv Kumar S/o. Khazan Singh, Sindicate Foundry 25.09.2018 |Unit sealed and electric
Garden Behta Hazipur, Loni, Gzb connection
disconnected.
402  |Kunti Mawi Foundry Works, Sindicate Garden |Foundry Unit sealed and electric
Behta Hazipur, Loni, Gzb connection
disconnected
403 |litendra Dhalai Udyog, Sindicate Garden Behta|Foundry Unit sealed and electric
Hazipur, Loni, Gzb connection
disconnected.
404 |Alka W/o. Jitendra Kumar Sindicate Garden Koyla Unit sealed and electric

Behta Hazipur, Loni, Gzb

connection
disconnected
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405 |Ashok Kumar S/o. harveer Singh, Sindicate Foundry Unit sealed and electric
Garden Behta Hazipur, Loni, Gzb connection
disconnected.

406 |Babli Devi W/o. Shubash Chandra, Sindicate Foundry Unit sealed and electric

Garden Behta Hazipur, Loni, Gzb connection
disconnected.

407 |Santa Devi W/o. Vijay, Sindicate Garden Behta |Foundry Unit sealed and electric

Hazipur, Loni, Gzb connection
disconnected.

408 |[Deepak Mawi S/o. Shiv Kumar, Sindicate RO Plant Unit sealed and electric

Garden Behta Hazipur, Loni, Gzb connection
disconnected.

409 |Sunil jeans udyog, Behta Hazipur, Loni, Foundry 28.9.2018 Unit sealed and electric

Ghaziabad connection
disconnected.

410 [Foudary of surender, Behta Haziour, Loni, Unit sealed and electric

Ghaziabaf connection
disconnected.

411 |Unknown , Behta Haziour, Loni, Ghaziabaf Unit sealed and electric
connection
disconnected.

412 |Unknown , Behta Haziour, Loni, Ghaziabaf Unit sealed and electric
connection
disconnected.

413 |Unknown , Behta Haziour, Loni, Ghaziabaf Unit sealed and electric
connection
disconnected.

414 |Unknown , Behta Haziour, Loni, Ghaziabaf Unit sealed and electric
connection
disconnected.

415 |Sabir S/o. Sri Sirfraz, Khanna nagar Gali No-1, |RO Plant 01.10.2018 |Unit sealed and electric

Loni, Gzb connection
disconnected.

416 |Dilshad S/o. Hafiz Ali, Khanna Nagar, Gali no 1, |Chowmein processing Unit sealed and electric

Loni, Ghaizabad connection
disconnected.

417 |Raj Noodles, Shri Ram mani tripathi, Khanna |Chowmein Unit sealed and electric

Nagar, Goli no 1, Loni, Ghaziabad processing connection
disconnected.

418 |Shri Dushyant (D.L.F Colony), Royal Garden Foundry Unit sealed and electric

near, Loni, Ghaziabad connection
disconnected

419 |Shri Rajeev, DLF Colony, Royal Garden ke paas, |Foundry Unit sealed and electric

Loni, Ghaziabad connection
disconnected.

420 |Shri Naresh S/o Shri Saheb Singh, D.L. F Colony|Foundry Unit sealed and electric

Royal Garden ke paas, Loni, Ghaziabad connection
disconnected
421 |Unknown Wire burning unit, Village Waste wire burning 8.10.2018 Unit demolished
Sakalpura, Loni, Ghaziabad

422 |Unknown Wire burning unit, Village Waste wire burning Unit demolished
Sakalpura, Loni, Ghaziabad

423 |Unknown Wire burning unit, Village Waste wire burning Unit demolished
Sakalpura, Loni, Ghaziabad

424 |Unknown Wire burning unit, Village Waste wire burning Unit demolished
Sakalpura, Loni, Ghaziabad

425 |Unknown Wire burning unit, Village Waste wire burning Unit demolished
Sakalpura, Loni, Ghaziabad

426 |Unknown Wire burning unit, Village Waste wire burning Unit demolished

Sakalpura, Loni, Ghaziabad
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427 |Unknown Wire burning unit, Village Waste wire burning Unit demolished
Sakalpura, Loni, Ghaziabad
428 |Unknown Wire burning unit, Village Waste wire burning Unit demolished
Sakalpura, Loni, Ghaziabad
429 |Shri Salim S/o Ali Mohammad, Vikas Kunj, Foundry 9.10.2018 Unit sealed and electric
Loni, Ghaziabad connection
disconnected.
430 |Shri Somveer Chaudhary, Chaman Vihar, Loni, |Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection
disconnected.
431 |Shri Mukesh S/o Shei Masuri Lal, Chaman Jeans Dyeing and Unit sealed and electric
Vihar, Loni, Ghaziabad washing connection
disconnected.
432  |Shri Chaturvedi, Chaman Vihar, Loni, Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection
disconnected.
433 |Unknow, Chaman Vihar, Loni, Ghaziabad Jeans Dyeing and Unit sealed and electric
washing connection
disconnected.
434 |Unknow, Chaman Vihar, Loni, Ghaziabad Jeans Dyeing and Unit sealed and electric
washing connection
disconnected.
435 |Unknow, Chaman Vihar, Loni, Ghaziabad Jeans Dyeing and Unit sealed and electric
washing connection
disconnected.
436 |Shri Shekhar Yadav, Gali no 13, Keshav Nagar, |Foundry 10.10.2018 |Unit sealed and electric
Loni. Ghaziabad connection
disconnected.
437 |Shri Surjeet, Gali no 13, Keshav Nagar, Loni. Foundry Unit sealed and electric
Ghaziabad connection
disconnected.
438 |Shri Raseenuddinn, Gali no 13, Keshav Nagar, |Foundry Unit sealed and electric
Loni. Ghaziabad connection
disconnected.
439 |Shri Ramesh S/o Shri Ram Ratan, Galino 13, |Lathe machine Unit sealed and electric
Keshav Nagar, Loni. Ghaziabad connection
disconnected.
440 |Shri Mukesh Pradhan, near SD public School, |RO Plant Unit sealed and electric
Soniya Nagar, Loni, Ghaziabad connection
disconnected
441 |Shri Yogender Singh Bhandari S/o Kamal Singh |Machining and Unit sealed and electric
Bhandari, Gali no 1, Soniya Nagar, Loni, rubbing connection
Ghaziabad disconnected.
442  |Shri Sunil S/o Sher Singh, Nothora Road, Loni, |Jeans Dyeing and 16.10.2018 |Unit sealed and electric
Ghaziabad washing connection
disconnected
443  |Unknown, ParamhansVihar Colony, Loni, Jeans Dyeing and 17.10.2018 [Unit sealed and electric
Ghaziabad washing connection
disconnected.
444  |Unknown, ParamhansVihar Colony, Loni, Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection
disconnected
445 |Unknown, ParamhansVihar Colony, Loni, Jeans Dyeing and Unit sealed and electric
Ghaziabad washing connection
disconnected.
446 |Adarsh Sad, KH33, Laxmi Garder, Loni, Colours 29.11.2018 |Unit sealed and electric

Ghaziabad

connection
disconnected
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447 |Kasim S/o Sayeed, C-165, Gali no 1, Laxmi Jesans Dyeing and Unit sealed and electric
Garden, Loni, Ghaziabad Washing connection
disconnected.
448 |Rafeeq, Atri Wali Gali, Loni, Ghaziabad Jeans Dyeing and Unit sealed and electric
washing connection
disconnected.
449 |Plastic waste foam unit, Teela Shahbajpur, Foanm unit 31.12.2018 |Unit sealed and electric
Loni, Ghaziabad connection
disconnected.
450 |jeans dyeing unit, Teela Shahbajpur, Loni, Jeans dyeing and Unit sealed and electric
Ghaziabad washing unit connection
disconnected.
451 |plastic waste moulding unit, Teela Plastic moulding unit Unit sealed and electric
Shahbajpur, Loni, Ghaziabad connection
disconnected.
452 |plastic waste storage unit, Teela Shahbajpur, |Plastic godown Unit sealed and electric
Loni, Ghaziabad connection
disconnected.
453 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit 1.1.2019 Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected.
454 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected.
455 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected.
456 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected.
457 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected.
458 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected.
459 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected.
460 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected
461 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected.
462 |Unknown metal recovery unit, Krishna Vihar |Metal recovery unit Unit sealed and electric
Gaddha, Loni Ghaziabad connection
disconnected
463 |laypal Singh jeans Dyeing, Neelam Compound, |Jeans dyeing and 03.01.2019 |Unit sealed and electric
Arya Nagar, Loni, Ghaziabad washing connection
disconnected.
464 |Lala Ral Sharma jeans Dyeing, Neelam Jeans dyeing and Unit sealed and electric
Compound, Arya Nagar, Loni, Ghaziabad washing connection
disconnected
465 |Kalmi Khan jeans Dyeing, Neelam Compound, |Jeans dyeing and Unit sealed and electric
Arya Nagar, Loni, Ghaziabad washing connection
disconnected.
466 |Om Ve er/ Bharat Singh Jeans Dyeing, Teela  |Jeans dyeing and 04.1.2019 |Unit sealed and electric

Shahbajpur, Loni, Ghaziabad

washing

connection
disconnected
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467 |Bode Ram/ Dharmender Jeans Dyeing, Teela |Jeans dyeing and Unit sealed and electric
Shahbajpur, Loni, Ghaziabad washing connection
disconnected.

468 |Phoolvati Jeans Dyeing, Teela Shahbajpur, Jeans dyeing and Unit sealed and electric

Loni, Ghaziabad washing connection
disconnected.

469 |Banti/Sateesh Jeans Dyeing, Teela Shahbajpur, |Jeans dyeing and Unit sealed and electric

Loni, Ghaziabad washing connection
disconnected.

470 |Shri Shyam singh Jeans Dyeing, Teela Jeans dyeing and 11.1.2019 |Unit sealed and electric

Shahbajpur, Loni, Ghaziabad washing connection
disconnected.

471 |Shri Ram Naresh Sharma Jeans Dyeing unit, Jeans Dyeing and Unit sealed and electric

Teela Shahbajpur, Loni, Ghaziabad washing connection
disconnected.

472 |Rahul S/o Vinod , Jeans Dyeing unit, Band Gali, [Jeans Dyeing and 29.01.2019 |Unit sealed and electric

Shanti Nagar, Indirapuri, Loni, Ghaziabad washing connection
disconnected.

473 |Sudheer Sharma S/o Sohanpal Sharma, Jeans |Jeans Dyeing and Unit sealed and electric

Dyeing, Shanti Nagar, Indirapuri, Loni washing connection
disconnected.

474 |Mandeep S/o Mangatram Jeans Dyeing Unit, [Jeans Dyeing and Unit sealed and electric

Shanti Nagar, Indirapuri, Loni washing connection
disconnected.

475 |Vanshika deying B-69, Roop nagar, GZB Jeans Washing and 02.05.2019 |Unit sealed and electric

Dyeing connection
disconnected.

476 Mh. Shalim hazi s/o Sabir add- Permnagar, Unit sealed and electric

GZB connection
disconnected.

477 |Nasim s/o Sabir add-Premnagar Unit sealed and electric
connection
disconnected.

478 |Noorhasan s/o Rafik add- Premnagar Unit sealed and electric
connection
disconnected.

479 |Sonu s/o Anwar add- Premnagar Unit sealed and electric
connection
disconnected.

480 [Irsad S/o Sokien add- premnagar Unit sealed and electric
connection
disconnected

481 |Riyshad s/o Syamdeen add- premnagar Unit sealed and electric
connection
disconnected.

482 |Sonu s/o Chutan add- premnagar Unit sealed and electric
connection
disconnected

483 |Shajid S/o kummu add- premnagar Unit sealed and electric
connection
disconnected.

484 |Jafarudeen s/o namalum add- premnagar Unit sealed and electric
connection
disconnected

485 |lkbal s/o namalum add- premnagar Unit sealed and electric
connection
disconnected.

486 |Tanveer s/o namalum add- premnagar Unit sealed and electric

connection
disconnected
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Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected

487 |nafe s/o namalum add- premnagar

488 |[lkram s/o rafik add- premnagar

489 [Islam s/o vazer add- premnagar

490 [Ehasan s/allahaband add- premnagar

491 |[Salim s/o namalum add- premnagar

492 [Salim s/o sabbudin add-Premnagar

493 [Islam s/o Meharden add- premnagar

494  [Abudl satar s/o shddik add- permnagar

495 | Anis filtter add- premnagar

496 |Sri Chandan(Honer) Sri ghanshyam(leber) add-|Foundry
krishna vihar colony

497 |Sri Chandu Add-same Foundry

498 |Sri Doma add- Same Foundry

499  |Sri vishnu add- same Foundry

500 |sri hariram add- Same Foundry

501 |sri Shittu add-same Foundry

502 |Sri umakant add- same Foundry

503 |sri prmod add- same first unit Foundry

504 |sri prmod add- same second unit Foundry

505 |Sriawdash add- same Foundry

506 |Sri Chandu Add-same Foundry

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected
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507

Sri jaiswal add-same

Foundry

508

Sri ram Add- same

Foundry

509

Sri narayan Add- same

Foundry

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

510

Chinghu Add-amit vihar loni, GZB

Foundry

511

Aagyat add- amit vihar Loni, GZB

Foundry

512

Premlal s/o chhuni lal add- amit vihar, Loni
GZB

Foundry

513

Aagyat add- amit vihar Loni, GZB

Foundry

514

Aagyat add- amit vihar Loni, GZB

Foundry

515

Aagyat add- amit vihar Loni, GZB

Foundry

516

Aagyat add- amit vihar Loni, GZB

Foundry

517

Aagyat add- amit vihar Loni, GZB

Foundry

518

Aagyat add- amit vihar Loni, GZB

Foundry

519

Aagyat add- amit vihar Loni, GZB

Foundry

04.05.2019

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

520

Indrapal Add-shantnagar Loni, GZB

Foundry

521

Indrapal Add-shantnagar Loni, GZB

Foundry

522

Dhoomsingh Add-shantnagar Loni, GZB

Foundry

523

Kavita Add-shantnagar Loni, GZB

Foundry

524

Momin jeens deying Add-shantnagar Loni,
GZB

Jeans Washing and Dy

525

mo Kalin s/o mo nazeer add- khasra no- 292
plot no-5 arya nagar neelam compund, loni
.G7B

Jeans Washing and Dy

526

Rama sharma Add- khasra no-317/1 arya
nagar neelam compund loni, GZB

Jeans Washing and Dy

08.05.2019

Unit sealed and electric
connection
disconnected

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected
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527

Mo. Alim Khan (arvind dyeing) Add- arynagar,
Loni, GZB

Jeans Washing and Dy

528

Bansal plastic add-Neelam compound, Loni,
GZB

Jeans Washing and Dy

529

National Plastic add-Neelam Compound, Loni,
GZB

Jeans Washing and Dy

530

Chirag (S.N.waire) add- neelam compound,
Loni, GZB

Jeans Washing and Dy

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

531

Agyat, Loni, GZB

Jeans Washing and Dy

532

Mukesh buliders, Loni, GZB

Open building materi

533

Devendra buliders, Loni, GZB

Open building materi

534

Nitin buliders, Loni, GZB

Open building materi

535

Aript buliders, Loni, GZB

Open building materi

536

Siya buliders, Loni, GZB

Open building materi

537

Agyat, Loni, GZB

Open building materi

538

Power buliders, Loni, GZB

Open building materi

539

Bala ji buliders, Loni, GZB

Open building materi

540

Pritam buliders, Loni, GZB

Open building materi

541

Malik buliders, Loni, GZB

Open building materi

542

Durga buliders, Loni, GZB

Open building materi

543

Hashin buliders, Loni, GZB

Open building materi

10.05.2019

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected

Unit sealed and electric
connection
disconnected.

544

Manoj Near Naher road behta hazipur, Loni,
GZB

Wire Burning

545

Ranjeet Near Naher road behta hazipur, Loni,
GZB

Wire Burning

546

Sachin near tila shebajpur unit first, Loni, GZB

Wire Burning

21.05.2019

Unit sealed and electric
connection
disconnected

Unit sealed and electric
connection
disconnected.

Unit sealed and electric
connection
disconnected
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547 |Sachin near tila shebajpur unit Second, Loni,|Wire Burning Unit sealed and electric
GZB connection
disconnected.

548 |Agyat near tila shebajpur, Loni, GZB Wire Burning Unit sealed and electric
connection
disconnected.

549 |Agyat near tila shebajpur, Loni, GZB Wire Burning Unit sealed and electric
connection
disconnected.

550 |Agyat near tila shebajpur, Loni, GZB Wire Burning Unit sealed and electric
connection
disconnected.

551 |Sri Arvind choudhry, Sevadham, Loni, GZB Jeans Washing and Dy 03.06.2019 |Unit sealed and electric
connection
disconnected.

552 |Sri Mevalal s/o sri ramnath add- Tilla|Jeans Washing and Dy Unit sealed and electric

shevajpur, Loni, GZB connection
disconnected.

553 |Rekha interprieses, B-81 Roopnagar, loni, GZB [Jeans Washing and Dy Unit sealed and electric
connection
disconnected.

554 |M. R. Induetries, B-84/05, Roop nagar, Loni,|Jeans Washing and Dy Unit sealed and electric

GZB connection
disconnected.

555 |Sri Anil Bhatta Company, Javali, Loni, GZB 01.06.2019 |Unit sealed and electric
connection
disconnected.

556 |Sabir Add- Khasra no. 515, 516, 517 Banthla|Wire Burning Unit sealed and electric

nehar road Loni, GZB connection
disconnected.

557 |Deepak Add- Khasra no. 515, 516, 517 Banthla|Wire Burning Unit sealed and electric

nehar road Loni, GZB connection
disconnected.

558 |Yashpal Add- Khasra no. 515, 516, 517 Banthla|Wire Burning Unit sealed and electric

nehar road Loni, GZB connection
disconnected.

559 |Onprakesh thakur Add- Khasra no. 515, 516,|Wire Burning Unit sealed and electric

517 Banthla nehar road Loni, GZB connection
disconnected.

560 [Mahbuba Add- Khasra no. 515, 516, 517|Wire Burning Unit sealed and electric

Banthla nehar road Loni, GZB connection
disconnected

561 |Pandit ji Add- Khasra no. 515, 516, 517|Wire Burning Unit sealed and electric

Banthla nehar road Loni, GZB connection
disconnected.

562 |Yogesh Add- Khasra no. 515, 516, 517 Banthla|Wire Burning Unit sealed and electric

nehar road Loni, GZB connection
disconnected

563 |Doctor Add- Khasra no. 515, 516, 517 Banthla|Wire Burning Unit sealed and electric

nehar road Loni, GZB connection
disconnected.

564 |Dilawar Add- Khasra no. 515, 516, 517 Banthla|Wire Burning Unit sealed and electric

nehar road Loni, GZB connection
disconnected

565 |Mota Add- Khasra no. 515, 516, 517 Banthla|Wire Burning Unit sealed and electric

nehar road Loni, GZB connection
disconnected.

566 |Rajendra brick field, Rajpur, Loni, GZB 03.06.2019 |Unit sealed and electric

connection
disconnected
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567 |Kusum Tayagi Plot no. B-42, Loni, GZB 04.06.2019 |Unit sealed and electric
connection
disconnected.

568 |Agyat, Loni, GZB Unit sealed and electric
connection
disconnected.

569 |Naresh Tayagi Loni, GZB Unit sealed and electric
connection
disconnected.

570 |[Surendra Lohiya s/o Ram singh plot no. B-49, Unit sealed and electric

Loni, GZB connection
disconnected.

571 [Madhu kumar mavi s/o Mohanveer Malvi Unit sealed and electric
Faise-2 Gali no.-2 Loni, GZB connection

disconnected.

572 |Laxmi w/o Rajendra plot no. 456, Loni, GZB Unit sealed and electric
connection
disconnected.

573 |Bhupendra kumar, Loni, GZB Unit sealed and electric
connection
disconnected.

574 |Yash Pal choudhry ,Loni, GZB Unit sealed and electric
connection
disconnected.

575 |Sabir, Loni, GZB Unit sealed and electric
connection
disconnected.

576 |Ajay pal, Loni, GZB Unit sealed and electric
connection
disconnected.

577 |Agyat, Loni, GZB Unit sealed and electric
connection
disconnected.

578 |Kallu Urf Dilshad, Maulana Ajad Colony, Wire Burning 17.8.2019  [Unit closed and action
Khadde Wali Mazjid, Behta Hazipur, Loni, under CRPC against the
Ghaziabad responsible person

579 |Shri Tayyiab Shah S/o/ Chuttan, Behta Wire Burning 17.8.2019 Unit closed and action
Hazipur, Loni Ghaziabad under CRPC against the

responsible person

580 |Shri Pappu Alias Ajid S/o Shajid Ali, Behta Wire Burning 17.8.2019 Unit closed and action
Hazipur, Loni, Ghaziabad under CRPC against the

responsible person

581 |Shri Shammen S/o Jareef, Behta Hazipur, Loni, |Wire Burning 17.8.2019 Unit closed and action
Ghaziabad under CRPC against the

responsible person

582 |Shri Ram Sevak S/o Khet Ram, Behta Hazipur, |[Wire Burning 17.8.2019 Unit closed and action
Loni, Ghaziabad under CRPC against the

responsible person

583 |M/s Alisha Dyeing, Shyam Singh Market, Jeans Washing and 17.08.2019 [Recommended for
Bhopura, Ghaziabad Dyeing closure order under

section 33(a)

584 |Shri Bindak Khan S/o Waseem Khan, Behta Wire Drawing and 19.8.2019 Unit sealed
Hazipur, Loni, Ghaziabad Burning

585 |Ward No 21, Village Bovapur, Kaushambhi, RO Plant 20.08.2019 |Recommendation sent

Ghaziabad

under section 33(a)
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586 |Ward no 43, Karkad Model, Sahibabad, RO Plant 20.08.2019 [Recommendation sent
Ghaziabad under section 33(a)
587 |M/s Yaseen S/o Idrish, Mahrajpur, pilkhan wali|RO Plant 20.08.2019 |Recommendation sent
gali, Sahibabad, Ghaziabad under section 33(a)
588 |Haarun S/o Jaffarrudding, Behta Hazipur, Loni, [Wire Drawing and 22.8.2019 Unit sealed and action
Ghaziabad Burning under CRPC against the
responsible person
589 |Riyaasat S/o Saddique, Sangam Vihar, Loni Wire Drawing and 22.8.2019 Unit sealed and action
Border, Ghaziabad Burning under CRPC against the
responsible person
590 |Laddan S/o Ali Hussain, Behta Hazipur, Loni, |Wire Drawing and 22.8.2019 Unit sealed and action
Ghaziabad Burning under CRPC against the
responsible person
591 |Jai Bhagwan S/o Late Shri Hukum Singh, Behta |Wire Drawing and 22.8.2019 [Unit sealed and action
Hazipur, Loni, Ghaziabad Burning under CRPC against the
responsible person
592 |Devender Sharma S/o Shri Ram Charat Wire Drawing and 22.8.2019 Unit sealed and action
Sharma, Vikas Kunj, Loni, Ghaziabad Burning under CRPC against the
responsible person
593 [Shahnawaz S/o Habib, Behta Hazipur, Loni, Wire Drawing and 22.8.2019 [Unit sealed and action
Ghaziabad Burning under CRPC against the
responsible person
594 |Sadique S/o Shri Irfan, Behta Hazipur, Loni, Wire Drawing and 22.8.2019 Unit sealed and action
Ghaziabad Burning under CRPC against the
responsible person
595 |Unknown, Behta Hazipur, Loni Ghaziabad Wire Drawing and 22.8.2019 Unit sealed
Burning
596 |Mujahid S/o Shri Ahmad, Behta Hazipur, Loni, |Wire Drawing and 22.8.2019 Unit sealed
Ghaziabad Burning
597 [|Fagarrunddin, Behta Hazipur, Loni, Ghaziabad |Wire Drawing and 22.8.2019 Unit sealed
Burning
598 |Veerpal S/o Namalum, Behta Hazipur, Loni, Wire Drawing and 22.8.2019 Unit sealed
Ghaziabad Burning
599 [Shahzad, Behta Hazipur, Loni, Ghaziabad Jean Washing and 22.8.2019 Unit sealed
Dyeing
600 [Unknown, House no H 235, Gali no 3, Shaheed |Fabrication unit 24.8.2019 Recommendation sent
Nagar, Sahibabad, Ghaziabad to electricity
department for
disconnection of
alactricitv
601 |M/s Tarig, Chaman Vihar, Loni, Ghaziabad Jean Washing and 02.09.2019 [|Unit sealed
Dyeing
602 |Garima Enterprises, Bhati Enclave, Krishna Foundry 05.09.2019 |Unit sealed
Vihar, Loni, Ghaziabad
603 |New Rajdhaani, Krishna Vihar, Loni, Ghaziabad |Foundry 05.09.2019 |Unit sealed
604 |Jagat, Behta Hazipur, Loni, Ghaziabad Wire drawing 05.09.2019 [Unit sealed
605 |Unknown, Behta Hazipur, Loni Ghaziabad Wire Drawing 05.09.2019 [Unit sealed
606 |Unknow, Salimar Garden Ext 2, Sahibabad, RO Plant 02.09.2019 [Recommendation sent
Ghaziabad under section 33(a)
607 |M/s Monu, S/o Shri Mukesh, Gagan Vihar, RO Plant 07.09.2019 |Recommendation sent

Bhopura, Ghaziabad

under section 33(a)
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608

Monu S/o Mukesh, Gagan Vihar, Bhopura,
Ghaziabad

RO Plant

07.09.2019

Recommendation sent
to electricity
department for
disconnection of

eloctricity

609

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

09.09.2019

Unit demolished and
electricity connection
disconnected

610

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

09.09.2019

Unit demolished and
electricity connection
disconnected

611

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

09.09.2019

Unit demolished and
electricity connection
disconnected

612

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

613

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

614

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

615

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

616

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

617

Unknown, Amit Vihar, Loni, Ghaziabad

E- waste
reprocessing

11.09.2019

Unit demolished and
electricity connection
disconnected

618

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

619

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

620

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

621

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

622

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

623

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

624

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

625

Unknown, Amit Vihar, Loni, Ghaziabad

E- waste
reprocessing

11.09.2019

Unit demolished and
electricity connection
disconnected

626

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected
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627

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

628

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

629

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

630

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

631

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

632

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

633

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

634

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

635

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

636

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

637

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

638

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

639

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

640

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

641

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

642

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

643

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

644

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

645

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected

646

Unknown, Amit Vihar, Loni, Ghaziabad

Foundry

11.09.2019

Unit demolished and
electricity connection
disconnected
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647 |Unknown, Amit Vihar, Loni, Ghaziabad Foundry 11.09.2019 |Unit demolished and
electricity connection
disconnected

648 |Unknown, Amit Vihar, Loni, Ghaziabad Foundry 11.09.2019 |Unit demolished and
electricity connection
disconnected

649 |Unknown, Amit Vihar, Loni, Ghaziabad Foundry 11.09.2019 |Unit demolished and
electricity connection
disconnected

650 |Unknown, Amit Vihar, Loni, Ghaziabad Foundry 11.09.2019 |Unit demolished and
electricity connection
disconnected

651 |Unknown, Amit Vihar, Loni, Ghaziabad Foundry 11.09.2019 |Unit demolished and
electricity connection
disconnected

652 |Unknown, Amit Vihar, Loni, Ghaziabad Foundry 11.09.2019 |Unit demolished and
electricity connection
disconnected

653 |Unknown, Amit Vihar, Loni, Ghaziabad E- waste 11.09.2019 |Unit demolished and

reprocessing electricity connection
disconnected

654 |Subhash Dyeing (Atul Bhati S/o Jagveer), Vikas |Jeans Washing and 12.09.2019 [Unit sealed and borewell

Nagar, Kasturba Ganshi ke saamne, Loni, Dyeing dismantled
Ghaziabad

655 |Ajay Processors, Vikas Nagar, Kasturba Ganshi |Jeans Washing and 12.09.2019 [Unit sealed and borewell

ke saamne, Loni, Ghaziabad Dyeing dismantled

656 |Shri Shyam Sundar S/o Shri Ram prish, Giri Dairy 12.09.2019 [Borewell dismantled and

Market Loni. Ghaziabad action under CRPC
section 151 hve been
recommended against
responsible person

657 |Arya fire works, asalatpur, Farruknagar, Loni, |Firework Godown 12.09.2019 |Unit demolished

Ghaziabad

658 |Chaudhary ibrahim S/o Chaudhary wajeer, Firework Godown 12.09.2019 |Unit demolished

asalatpur, Farruknagar, Loni, Ghaziabad

659 |Garg, Fire Works, asalatpur, Farruknagar, Loni, |Firework Godown 12.09.2019 |[Unit demolished

Ghaziabad

660 |Fire works, asalatpur, Farruknagar, Loni, Firework Godown 12.09.2019 |Unit demolished

Ghaziabad

661 |Unknown, asalatpur, Farruknagar, Loni, Firework Godown 12.09.2019 |Unit demolished

Ghaziabad

662 |Unknown, asalatpur, Farruknagar, Loni, Firework Godown 12.09.2019 |Unit demolished

Ghaziabad

663 |Jai Baba Mohan Ram Fireworks, Village, Ristol, |Firework Godown 12.09.2019 [Unit demolished

near surya farm Loni, Ghaziabad

664 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished

road, gaddha, sewa dham, loni, ghaziabad

665 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished

road, gaddha, sewa dham, loni, ghaziabad

666 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished

road, gaddha, sewa dham, loni, ghaziabad

667 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished

road, gaddha, sewa dham, loni, ghaziabad
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668

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

669

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

670

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

671

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

672

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

673

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

674

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

675

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

676

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

677

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

678

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

679

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

680

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

681

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

682

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

683

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

684

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

685

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

686

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished

687

Unknown, e waste processing unit, pipeline
road, gaddha, sewa dham, loni, ghaziabad

e waste processing

29.10.2019

Unit demolished




708

688 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished
road, gaddha, sewa dham, loni, ghaziabad

689 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished
road, gaddha, sewa dham, loni, ghaziabad

690 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished
road, gaddha, sewa dham, loni, ghaziabad

691 |Unknown, e waste processing unit, pipeline  |e waste processing 29.10.2019 |Unit demolished
road, gaddha, sewa dham, loni, ghaziabad

692 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished
road, gaddha, sewa dham, loni, ghaziabad

693 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished
road, gaddha, sewa dham, loni, ghaziabad

694 |Unknown, e waste processing unit, pipeline e waste processing 29.10.2019 |Unit demolished
road, gaddha, sewa dham, loni, ghaziabad

695 |Unknown, foundary unit, pipeline road, e waste 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

696 |Unknown, foundary unit, pipeline road, Foundry 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

697 |Unknown, foundary unit, pipeline road, Foundry 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

698 |Unknown, foundary unit, pipeline road, Foundry 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

699 |Unknown, foundary unit, pipeline road, Foundry 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

700 |Unknown, foundary unit, pipeline road, Foundry 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

701 |Unknown, foundary unit, pipeline road, Foundry 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

702  |Unknown, foundary unit, pipeline road, Foundry 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

703 |Unknown, foundary unit, pipeline road, Foundry 29.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

704 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

705 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

706 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

707 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

708 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

709 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

710 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

711 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

712 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

713 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished

gaddha, sewa dham, loni, ghaziabad
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714

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

715

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

716

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

717

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

718

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

719

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

720

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

721

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

722

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

723

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

724

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

725

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

726

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

727

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

728

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

729

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

730

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

731

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

732

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

733

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

734

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

735

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

736

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

737

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

738

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

739

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

740

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

741

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

742

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished

743

Unknown, foundary unit, pipeline road,
gaddha, sewa dham, loni, ghaziabad

e waste processing

31.10.2019

Unit demolished
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744 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

745 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

746 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

747 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

748 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

749 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

750 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

751 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

752 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

753 |Unknown, foundary unit, pipeline road, e waste processing 31.10.2019 |Unit demolished
gaddha, sewa dham, loni, ghaziabad

754  |Yunis Pahalwan, Behata Hazipur Shamsham Wire drawing 16.11.2019 |Unit demolished
Ghat, Loni, Ghaziabad

755 |Ram Asis, Back of Seva Dham Mandir, Krishna [Foundary 16.11.2019 |Unit demolished and 04
Vihar, Loni, Ghaziabad people arrested

756 |Dharam Pal Bhati, Krishna Vihar, Loni, Electroplating 16.11.2019 |Electricity connection
Ghaziabad disconnected

757 |Jagnish, Phase 1, Gali no 10, Seva Dham, Loni, [Foundary 16.11.2019 |Unit demolished
Ghaziabad

758 |M/s Balaji Homes Appliances (Shri Ahok Dyeing and washing 16.11.2019 |Electricity connection
Tyagi), E-11 A, Gali no 10, Krishna Vihar, Loni, disconnected
Ghaziabad

759 [M/s. Dharma Packaging, B-7, main Road Corrugated Box 11.12.2019 [Unit sealed & Electricity
Krishna Vihar Phase-1, Behta hazipur Loni, connection disconned
Ghaziabad

760 |M/s. Shiwangi Enterprises, Khasra No-1637,  |Cooker Parts 11.12.2019 [Unit sealed & Electricity
main Road Krishna Vihar Phase-1, Behta connection disconned
hazipur Loni. Ghaziabad

761 |M/s. Rajesh Kumar, Khasra No-1637, main LPG Gas Pipe 11.12.2019 |Unit sealed & Electricity
Road Krishna Vihar Phase-1, Behta hazipur connection disconned
Loni, Ghaziabad

762 |M/s. Nathu Singh, Main Road Krishna Vihar Break Shoe 11.12.2019 [Unit sealed & Electricity
Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned

763 |Unknow, Main Road Krishna Vihar Phase-1, - 11.12.2019 |Unit sealed & Electricity
Behta Hazipur Loni, Ghaziabad connection disconned

764 |M/s. Smt. Sangita Jain W/o Devendra Jain, Lathe Work 11.12.2019 |Unit sealed & Electricity
Main Road Krishna Vihar Phase-1, Behta connection disconned
Hazipur Loni. Ghaziabad

765 |M/s. Pramod Kumar, Khasra No.1638, Main Stove Burner 11.12.2019 |Unit sealed & Electricity
Road Krishna Vihar Phase-1, Behta Hazipur connection disconned
Loni, Ghaziabad

766 |Unknow, Main Road Krishna Vihar Phase-1, Lathe Work 11.12.2019 |Unit sealed & Electricity
Behta Hazipur Loni, Ghaziabad connection disconned

767 |Unknow, Main Road Krishna Vihar Phase-1, - 11.12.2019 |Unit sealed & Electricity

Behta Hazipur Loni, Ghaziabad

connection disconned
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768 |M/s. Ali Mehar, Main Road Krishna Vihar Lathe Work 11.12.2019 |Unit sealed & Electricity
Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
769 |Unknow, Main Road Krishna Vihar Phase-1, Almirah Work 11.12.2019 |Unit sealed & Electricity
Behta Hazipur Loni, Ghaziabad connection disconned
770 |M/s. Prem Nath, Main Road Krishna Vihar Lathe Work 11.12.2019 |Unit sealed & Electricity
Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
771 |M/s. Baburam, Main Road Krishna Vihar Phase{Cooker Parts 11.12.2019 |Unit sealed & Electricity
1, Behta Hazipur Loni, Ghaziabad connection disconned
772 |M/s. Sushil Gupta, Main Road Krishna Vihar |- 11.12.2019 [Unit sealed & Electricity
Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
773 |M/s. Mahadev Enterprise, Main Road Krishna [Cooker Parts 11.12.2019 [Unit sealed & Electricity
Vihar Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
774 |M/s. Medimex Pharma, Main Road Krishna Ayurvedic Medicine 11.12.2019 [Unit sealed & Electricity
Vihar Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
775 |M/s. Arora Trading Company, Plot No-4, Coal Work 11.12.2019 |Unit sealed & Electricity
Khasra No-1640, Main Road Krishna Vihar connection disconned
Phase-1, Behta Hazipur Loni, Ghaziabad
776 |M/s. Smt. Manisha Chaudhary,Khasra No- Power Press 11.12.2019 [Unit sealed & Electricity
1640, Main Road Krishna Vihar Phase-1, Behta connection disconned
Hazipur Loni. Ghaziabad
777 |M/s Narendra Kumar, Main Road Krishna Lathe Work 11.12.2019 |Unit sealed & Electricity
Vihar Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
778 |M/s. Nanhe Babu, Main Road Krishna Vihar - 11.12.2019 |Unit sealed & Electricity
Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
779 |M/s Premvati, Main Road Krishna Vihar Phase-|- 11.12.2019 |Unit sealed & Electricity
1, Behta Hazipur Loni, Ghaziabad connection disconned
780 |M/s. Yogendra Chaudhary, Main Road Krishna |Lathe Work 11.12.2019 [Unit sealed & Electricity
Vihar Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
781 |M/s. Raju S/o. Gopiram, Main Road Krishna - 11.12.2019 [Unit sealed & Electricity
Vihar Phase-1, Behta Hazipur Loni, Ghaziabad connection disconned
782 |M/s. G.K. Assosiates, Plot No-34-35, Main Refractory 11.12.2019 |Unit sealed & Electricity
Road Krishna Vihar Phase-1, Behta Hazipur Material/Brick connection disconned
Loni. Ghaziabad
783 |M/s. D.K. Jain, Main Road Krishna Vihar Phase-|Check Valve 11.12.2019 |Unit sealed & Electricity
1, Behta Hazipur Loni, Ghaziabad connection disconned
784 |M/s. Raj Kumar Chaudhary C/o. Sanjeec Cooker Parts 11.12.2019 [Unit sealed & Electricity
Sharma, Main Road Krishna Vihar Phase-1, connection disconned
Behta Hazipur Loni. Ghaziabad
785 |M/s. Harshit Enterprises, Mewaram Market, [Platic waste 12.12.2019 |Unit sealed & Electricity
Tela Sahbazpur, Loni, Ghaziabad connection disconned
786 |M/s. S.R. Rubber, Mewaram Market, Tela Hose Pipe Rubber 12.12.2019 |Unit sealed & Electricity

Sahbazpur, Loni, Ghaziabad

connection disconned
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787 |M/s. Mewaram Bhatti-1, Mewaram Market, |Platic Work 12.12.2019 |Unit sealed & Electricity
Tela Sahbazpur, Loni, Ghaziabad connection disconned
788 |M/s. Mewaram Bhatti-2, Mewaram Market, Platic Work 12.12.2019 |Unit sealed & Electricity
Tela Sahbazpur, Loni, Ghaziabad connection disconned
789 |M/s. Mewaram Bhatti-3, Mewaram Market, |Platic Work 12.12.2019 |Unit sealed & Electricity
Tela Sahbazpur, Loni, Ghaziabad connection disconned
790 |M/s. Mewaram Bhatti-4, Mewaram Market, |Rubber Work 12.12.2019 |Unit sealed & Electricity
Tela Sahbazpur, Loni, Ghaziabad connection disconned
791 |Unknow, Mewaram Market, Tela Sahbazpur, |- 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned
792 |Unknow, Mewaram Market, Tela Sahbazpur, |- 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned
793 |M/s. Sabbir Statue, Work-1, Mewaram Mannequin 12.12.2019 |Unit sealed & Electricity
Market, Tela Sahbazpur, Loni, Ghaziabad connection disconned
794 |M/s. Sabbir Statue, Work-2, Mewaram Mannequin 12.12.2019 |Unit sealed & Electricity
Market, Tela Sahbazpur, Loni, Ghaziabad connection disconned
795 |M/s. Sabbir Statue, Work-3, Mewaram Mannequin 12.12.2019 |Unit sealed & Electricity
Market, Tela Sahbazpur, Loni, Ghaziabad connection disconned
796 |M/s. Sabbir Statue, Work-4, Mewaram Mannequin 12.12.2019 |Unit sealed & Electricity
Market, Tela Sahbazpur, Loni, Ghaziabad connection disconned
797 |Unknow, Mewaram Market, Tela Sahbazpur, |Steel Work 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned
798 |Unknow, Mewaram Market, Tela Sahbazpur, [Mannequin 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned
799 |M/s. Raghuveer Statue Work, Tela Sahbazpur, |[Mannequin 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned
800 |Unknow, Mewaram Market, Tela Sahbazpur, |Casting 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned
801 |Dahia Enterprise, Khasra No-130, Tila Helmet Work 12.12.2019 [Unit sealed & Electricity
Sahbazpur, Loni, Ghaziabad connection disconned
802 |Unknow, Mewaram Market, Tela Sahbazpur, |Casting 12.12.2019 |Unit dismantling &
Loni, Ghaziabad Electricity connection
disconned
803 |Unknow, Mewaram Market, Tela Sahbazpur, [Acid Work 12.12.2019 |Unit dismantling &
Loni, Ghaziabad Electricity connection
disconned
804 |Unknow, Mewaram Market, Tela Sahbazpur, [Acid Work 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned
805 |Unknow, Mewaram Market, Tela Sahbazpur, [Acid Work 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned
806 |Unknow, Mewaram Market, Tela Sahbazpur, [Acid Work 12.12.2019 |Unit sealed & Electricity

Loni, Ghaziabad

connection disconned




713

807 |Unknow, Mewaram Market, Tela Sahbazpur, [Acid Work 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned

808 [Unknow, Mewaram Market, Tela Sahbazpur, [Acid Work 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned

809 |Unknow, Mewaram Market, Tela Sahbazpur, [Casting & Metal 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad Recovery connection disconned

810 |Unknow, Mewaram Market, Tela Sahbazpur, [Metal Recovery 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned

811 |M/s. Rajeev, Tela Sahbazpur, Loni, Ghaziabad [Chemical Work 12.12.2019 |Unit sealed & Electricity
connection disconned

812 |Unknow, Mewaram Market, Tela Sahbazpur, [Metal Recovery 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned

813 |M/s. Mahipal, Tela Sahbazpur, Loni, Casting 12.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned

814 |Unknow, Mewaram Market, Tela Sahbazpur, [Metal Recovery 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned

815 |M/s. Mahesh Singh, Tela Sahbazpur, Loni, Foam, Bottle 12.12.2019 |Unit sealed & Electricity
Ghaziabad connection disconned

816 |Unknow, Mewaram Market, Tela Sahbazpur, |Chemical Work 12.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned

817 |M/s. Ajeet Yadav, Krishna Vihar, Behta Gatta work 13.12.2019 |Unit sealed & Electricity
Hazipur, Mandoli road, Loni, Ghaziabad connection disconned

818 |M/s. Kharul, Krishna Vihar, Behta Hazipur, Plastic Cutting 13.12.2019 |Unit sealed & Electricity
Mandoli road, Loni, Ghaziabad connection disconned

819 |M/s. Saksham Traders, Krishna Vihar, Behta Scarp Work 13.12.2019 |Unit sealed & Electricity
Hazipur, Mandoli road, Loni, Ghaziabad connection disconned

820 |M/s Deepak S/o. Kohdiram, Krishna Vihar, Break Shoe 13.12.2019 |Unit sealed & Electricity
Behta Hazipur, Mandoli road, Loni, Ghaziabad connection disconned

821 |M/s Deepak S/o. Kohdiram, Krishna Vihar, Break Shoe 13.12.2019 |Unit sealed & Electricity
Behta Hazipur, Mandoli road, Loni, Ghaziabad connection disconned

822 |M/s. Mumtesh, Krishna Vihar, Behta Hazipur, [Nut Bolt 13.12.2019 |Unit sealed & Electricity
Mandoli road, Loni, Ghaziabad connection disconned

823 |M/s. Kartar Singh, Krishna Vihar, Behta Metal Work 13.12.2019 |Unit sealed & Electricity
Hazipur, Mandoli road, Loni, Ghaziabad connection disconned

824 |Unknow, Krishna Vihar, Behta Hazipur, Metal Work 13.12.2019 |Unit sealed & Electricity
Mandoli road, Loni, Ghaziabad connection disconned

825 |Unknow, Krishna Vihar, Behta Hazipur, Metal Work 13.12.2019 |Unit sealed & Electricity
Mandoli road, Loni, Ghaziabad connection disconned

826 |Unknow, Krishna Vihar, Behta Hazipur, Metal Work 13.12.2019 |Unit sealed & Electricity

Mandoli road, Loni, Ghaziabad

connection disconned
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827 |Unknow, Krishna Vihar, Behta Hazipur, Metal Work 13.12.2019 |Unit sealed & Electricity
Mandoli road, Loni, Ghaziabad connection disconned

828 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road. Loni. Ghaziabad

829 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road. Loni. Ghaziabad

830 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road. Loni. Ghaziabad

831 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road. Loni. Ghaziabad

832 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road. Loni. Ghaziabad

833 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road. Loni. Ghaziabad

834 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road, Loni, Ghaziabad

835 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road. Loni. Ghaziabad

836 |M/s. Sunil & Sachin, Shivam Farm House, Fabrication Job Work| 13.12.2019 |Unit sealed & Electricity
Champ-1, Krishna Vihar, Behta Hazipur, connection disconned
Mandoli road, Loni, Ghaziabad

837 |M/s. Pryag Traders, Prop, Deenu, Krishna Scrap Work 13.12.2019 [Unit sealed & Electricity
Vihar, Behta Hazipur, Mandoli road, Loni, connection disconned
Ghaziabad

838 |M/s. Plaza Sales Corporation, Plot No-42, Casting 11.12.2019 [Unit sealed & Electricity
Roop Nagar Loni, Ghaziabad connection disconned

839 |M/s. Malik Washing, Plot No-101/2, Roop Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Nagar Loni, Ghaziabad connection disconned

840 |Unknown Name, Indirapuri Loni, Ghaziabad Washing & Dyeing 11.12.2019 [Unit sealed & Electricity

connection disconned

841 |M/s. Maa Bhagwati Washing, Plot No-101, Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Arya Nagar, Loni, Ghaziabad connection disconned

842 |M/s. Shree Krishan Kumar Ragosav, Arya Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Nagar, Loni, Ghaziabad connection disconned

843 |M/s. Anil Washing, Arya Nagar, Loni, Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned

844 |M/s. Chaman Enterprises, Plot No-8, Khasra Polishing 11.12.2019 [Unit sealed & Electricity
No-110, Arya Nagar, Loni Ghaziabad. connection disconned

845 |M/s. B.P. Rubber, Arya Nagar Loni, Ghaziabad |Rubber 11.12.2019 [Unit sealed & Electricity

connection disconned
846 |M/s. Jahageer, Gullewali Gali, Arya Nagar, Plastic Gulla 11.12.2019 [Unit sealed & Electricity

Loni, Ghaziabad

connection disconned
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847 |M/s. Gajrani, Arya Nagar, Loni, Ghaziabad Plastic Gulla 11.12.2019 [Unit sealed & Electricity
connection disconned
848 |M/s. Raju, Arya Nagar Loni, Ghaziabad Plastic Gulla 11.12.2019 [Unit sealed & Electricity
connection disconned
849 |M/s Prince Dyeing, Khasra No-397, Gali No-2, |Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Arya Nagar Loni, Ghaziabad connection disconned
850 |M/s. Gulzar Metel, Arya Nagar, Loni, Washing 11.12.2019 [Unit sealed & Electricity
Ghaziabad. connection disconned
851 |M/s. M.Y. Industries, Arya Nagar, Loni, Steel Fabricating 11.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned
852 [M/s. Avon Dyeing, Indrapuri Loni, Ghaziabad |Dyeing & Washing 12.12.2019 |Unit sealed & Electricity
connection disconned
853 |M/s. Smt. Santra, Indrapuri Loni, Ghaziabad Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
connection disconned
854 [M/s. Unkown Name, Indrapuri Loni, Printing 12.12.2019 |Unit sealed & Electricity
Ghaziabad connection disconned
855 |M/s. Vinod Kumar, Indirapuri Loni, Ghaziabad |[Helmet 12.12.2019 [Unit sealed & Electricity
connection disconned
856 |M/s. Harvish Singh, Indirapuri Loni, Ghaziabad [Printing 12.12.2019 |Unit sealed & Electricity
connection disconned
857 |M/s. Lal Singh Bakery, House No B-56, Bakery 12.12.2019 [Unit sealed & Electricity
Indirapuri Loni, Ghaziabad connection disconned
858 [M/s. Pawan Singh Dyeing & Washing, Dyeing & Washing 12.12.2019 |Unit sealed & Electricity
Indirapuri Loni, Ghaziabad connection disconned
859 |M/s. Azru Washing & Dyeing, D-35, Indirapuri |Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
Loni, Ghaziabad connection disconned
860 |M/s. Rahul Helmet, C-135, Indirapuri Loni, Helmet 12.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned
861 |M/s. Deshraj Dyeing, House No-130, C-Block, [Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
Indirapuri Loni, Ghaziabad connection disconned
862 |Unknown Name, Indirapuri Loni, Ghaziabad Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
connection disconned
863 |Unknown Name, D-69/2, Indirapuri Loni, Helmet 12.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned
864 |M/s. Lakhan Singh, C-61, Indirapuri Loni, Chemical 12.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned
865 |M/s. Deep Niwash Tower, C-31, Indirapuri Mobile Tower 12.12.2019 |Electricity connection
Loni, Ghaziabad disconned
866 |M/s. Manoj Jain, A-55, Indirapuri Loni, Mattres 12.12.2019 [Unit sealed & Electricity

Ghaziabad

connection disconned
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867 |Unknown Name, Indirapuri Loni, Ghaziabad Foam 12.12.2019 [Unit sealed & Electricity 1
connection disconned
868 |M/s. Maa Bhagwati Palace, Indirapuri Loni, Marrige Hall 12.12.2019 |- 1
Ghaziabad
869 |M/s. Raj Singh Gatta Godown, A-62, Indirapuri |Gatta Godown 12.12.2019 |Unit sealed & Electricity 1
Loni, Ghaziabad connection disconned
870 |Unknown Name, Neelam Compund, 29/30, Dyeing 12.12.2019 [Unit sealed & Electricity 1
Indirapuri Loni, Ghaziabad connection disconned
871 [M/s. S.P. Brothers, Neelam Compund, Arya PVC Board 12.12.2019 |Unit sealed & Electricity 1
Nagar Loni, Ghaziabad. connection disconned
872 |M/s. Dilshad Daga Factory, Neelam Compund, |Daga Factory 12.12.2019 [Unit sealed & Electricity 1
Arya Loni, Ghaziabad connection disconned
873 [M/s A.R.Trading Company,Maulana Azad Wire Godown 06.02.2020 |[Godown sealed 1
colony, Behta Hazipur,Loni
874 |Sama w/o Haneef,Maulana Azad colony, Wire Godown 06.02.2020 |lllegal material/wire 1
Behta Hazipur,Loni seized and stored at NPP
Loni
875 |Unknown,Maulana Azad colony, Behta Wire Godown 06.02.2020 |Godown sealed 1
Hazipur,Loni
876 |Moh. Ali S/O Ali Ashgar,Maulana Azad colony, [House 06.02.2020 |(lllegal material/wire 1
Behta Hazipur,Loni seized and stored at NPP
Loni
877 |Unknown,Maulana Azad colony, Behta Wire Godown 06.02.2020 |[Godown sealed 1
Hazipur,Loni
878 |Salim S/O Sakeel,Maulana Azad colony, Behta |House 06.02.2020 |lllegal material/ PCB 1
Hazipur,Loni seized and stored at NPP
Loni
879 |Arif s/o Noor Mohammad, Behta Hazipur,Loni |Wire Godown 06.02.2020 |Godown sealed 1
880 |Hazi S/O Unknown, Behta Hazipur,Loni House 06.02.2020 |(lllegal material/wire 1
seized and stored at NPP
Loni
881 |Riyaz Ahmad S/O Unknown, Behta House 06.02.2020 |lllegal material/wire 1
Hazipur,Loni seized and stored at NPP
Loni
882 |Khaleel S/O Unknown, Behta Hazipur,Loni House 06.02.2020 |(lllegal material/wire 1
seized and stored at NPP
Loni
883 |Saleem s/o Khurshid , Behta Hazipur,Loni House 06.02.2020 |(lllegal material/wire 1
seized and stored at NPP
Loni
884 |Sajid s/o unknown, Behta Hazipur,Loni Wire Godown 06.02.2020 [Godown sealed 1
885 |Naseer s/o unknown, Behta Hazipur,Loni Wire Godown 06.02.2020 [Godown sealed 1
886 |Unknown , Behta Hazipur,Loni Wire Godown 06.02.2020 [Godown sealed 1
887 |Samshad s/o Faiz Mohammad , Behta Wire Godown 06.02.2020 |Godown sealed 1
Hazipur,Loni
888 |Anil Dhama s/o Rajpal Dhama, Teela Metal recovery and 07.02.2020 |Unit dismantled & 1
Sahbajpur, Nahar Road,Loni Acid work Electricity connection
disconned
889 |Unknown, Teela Sahbajpur, Nahar Road,Loni |Metal recovery and 07.02.2020 |Unit dismantled & 1
Acid work Electricity connection
disconned
890 |Unknown, Teela Sahbajpur, Nahar Road,Loni |Metal recovery and 07.02.2020 |Unit dismantled & 1

Acid work

Electricity connection
disconned
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891 |Unknown, Teela Sahbajpur, Nahar Road,Loni |Metal recovery and 07.02.2020 |Unit dismantled & 1
Acid work Electricity connection
disconned

892 |Moh. Rashid s/o Hazi sarafat, Pipeline Road, Metal recovery / 07.02.2020 |Unit sealed & Electricity 1

Teela Sahbajpur,Loni Acid and faundry connection disconned
work

893 |Shri Vipin Kumar S/o Shri Haridas, Krishna|Melting Furnace 12.10.2020 |Sealed 1
Vihar Phase-2, Behta Hazipur, Loni, Ghaziabad

894 |Unknown Name, Krishna Vihar Phase-2, Behta|Melting Furnace 12.10.2020 |Sealed 1
Hazipur, Loni, Ghaziabad

895 |Shri Mahendra S/o Unknown-l Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad

896 |Shri Mahendra S/o Unknown-Il, Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad

897 [Shri Shankar Mandal S/o Jagdish Mandal-I,|Melting Furnace 12.10.2020 (Sealed 1
Krishna Vihar Phase-2, Behta Hazipur, Loni,
Ghaziabad

898 |[Shri Shankar Mandal S/o Jagdish Mandal-Il,|Melting Furnace 12.10.2020 |Sealed 1
Krishna Vihar Phase-2, Behta Hazipur, Loni,
Ghaziabad

899 |Shri Ashish S/o Shri Ganesh-l, Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad

900 |Shri Ashish S/o Shri Ganesh-ll, Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad

901 |[Shri Ashish S/o Shri Ganesh-lll, Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad

902 |Shri Pramod S/o Unknow, Krishna Vihar Phase|{Melting Furnace 12.10.2020 |Sealed 1
2, Behta Hazipur, Loni, Ghaziabad

903 |Unknow Name, 30 Futa Road, Amit Vihar|Scrap Melting 15.10.2020 |[Dimolished 1
Behta Hazipur, Loni, Ghaziabad

904 |Unknow Name, 30 Futa Road, Amit Vihar|Scrap Melting 15.10.2020 [Dimolished 1
Behta Hazipur, Loni, Ghaziabad

905 |Unknow Name, 30 Futa Road, Amit Vihar|Scrap Melting 15.10.2020 |Dimolished 1
Behta Hazipur, Loni, Ghaziabad

906 |42 lllegal Scrap Melting Furnace, Amit Vihar, |Scrap Melting 16.10.2020 |Dimolished 42
Behta Hazipur, Loni, Ghaziabad

907 |53 lllegal Scrap Melting Furnace, Amit Vihar, |Scrap Melting 20.10.2020 |[Dimolished 53
Behta Hazipur, Loni, Ghaziabad

908 |M/s OM Plastic, Arya Nagar industrial Area, Plastic Gulla 31.10.2020 |Sealed/Electricity 1
Loni, Ghaziabad Disconnection

909 |M/s. Rama Sharma, Arya Nagar Industrial Textile 31.10.2020 |Sealed/Electricity 1
Area, Ghaziabad Disconnection

910 |06 lllegal Scrap Melting Furnace, Amit Vihar, [Scrap Melting Dimolished 6
Behta Hazipur, Loni, Ghaziabad

911 |M/s. Plaza Sales Corporation, Plot No-42, Casting 11.12.2019 [Unit sealed & Electricity 1
Roop Nagar Loni, Ghaziabad connection disconned

912 |M/s. Malik Washing, Plot No-101/2, Arya Washing & Dyeing 11.12.2019 [Unit sealed & Electricity 1
Nagar Loni, Ghaziabad connection disconned

913 |Unknown Name, Indirapuri Loni, Ghaziabad Washing & Dyeing 11.12.2019 |Unit sealed & Electricity 1

connection disconned
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914 |M/s. Maa Bhagwati Washing, Plot No-101, Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Arya Nagar, Loni, Ghaziabad connection disconned

915 |M/s. Shree Krishan Kumar Ragosav, Arya Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Nagar, Loni, Ghaziabad connection disconned

916 |M/s. Anil Washing, Arya Nagar, Loni, Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned

917 |M/s. Chaman Enterprises, Plot No-8, Khasra Polishing 11.12.2019 [Unit sealed & Electricity
No-110, Arya Nagar, Loni Ghaziabad. connection disconned

918 |M/s. B.P. Rubber, Arya Nagar Loni, Ghaziabad |[Rubber 11.12.2019 [Unit sealed & Electricity
connection disconned

919 [M/s. Jahageer, Gullewali Gali, Arya Nagar, Plastic Gulla 11.12.2019 |Unit sealed & Electricity
Loni, Ghaziabad connection disconned

920 |M/s. Gajrani, Arya Nagar, Loni, Ghaziabad Plastic Gulla 11.12.2019 [Unit sealed & Electricity
connection disconned

921 [M/s. Raju, Arya Nagar Loni, Ghaziabad Plastic Gulla 11.12.2019 |Unit sealed & Electricity
connection disconned

922 |M/s Prince Dyeing, Khasra No-397, Gali No-2, |Washing & Dyeing 11.12.2019 [Unit sealed & Electricity
Arya Nagar Loni, Ghaziabad connection disconned

923 |M/s. Gulzar Metel, Arya Nagar, Loni, Washing 11.12.2019 [Unit sealed & Electricity
Ghaziabad. connection disconned

924 |M/s. M.Y. Industries, Arya Nagar, Loni, Steel Fabricating 11.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned

925 [M/s. Avon Dyeing, Indrapuri Loni, Ghaziabad |Dyeing & Washing 12.12.2019 |Unit sealed & Electricity
connection disconned

926 |M/s. Smt. Santra, Indrapuri Loni, Ghaziabad Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
connection disconned

927 |M/s. Unkown Name, Indrapuri Loni, Printing 12.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned

928 |M/s. Vinod Kumar, Indirapuri Loni, Ghaziabad |[Helmet 12.12.2019 [Unit sealed & Electricity
connection disconned

929 |M/s. Harvish Singh, Indirapuri Loni, Ghaziabad |Printing 12.12.2019 [Unit sealed & Electricity
connection disconned

930 |M/s. Lal Singh Bakery, House No B-56, Bakery 12.12.2019 [Unit sealed & Electricity
Indirapuri Loni, Ghaziabad connection disconned

931 |M/s. Pawan Singh Dyeing & Washing, Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
Indirapuri Loni, Ghaziabad connection disconned

932 |M/s. Azru Washing & Dyeing, D-35, Indirapuri |Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
Loni, Ghaziabad connection disconned

933 |M/s. Rahul Helmet, C-135, Indirapuri Loni, Helmet 12.12.2019 [Unit sealed & Electricity

Ghaziabad

connection disconned
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934 |M/s. Deshraj Dyeing, House No-130, C-Block, [Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
Indirapuri Loni, Ghaziabad connection disconned
935 |Unknown Name, Indirapuri Loni, Ghaziabad Dyeing & Washing 12.12.2019 [Unit sealed & Electricity
connection disconned
936 |Unknown Name, D-69/2, Indirapuri Loni, Helmet 12.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned
937 |M/s. Lakhan Singh, C-61, Indirapuri Loni, Chemical 12.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned
938 |M/s. Deep Niwash Tower, C-31, Indirapuri Mobile Tower 12.12.2019 |Electricity connection
Loni, Ghaziabad disconned
939 |M/s. Manoj Jain, A-55, Indirapuri Loni, Mattres 12.12.2019 [Unit sealed & Electricity
Ghaziabad connection disconned
940 |Unknown Name, Indirapuri Loni, Ghaziabad Foam 12.12.2019 [Unit sealed & Electricity
connection disconned
941 |M/s. Maa Bhagwati Palace, Indirapuri Loni, Marrige Hall 12.12.2019 |-
Ghaziabad
942 |M/s. Raj Singh Gatta Godown, A-62, Indirapuri [Gatta Godown 12.12.2019 [Unit sealed & Electricity
Loni, Ghaziabad connection disconned
943 |Unknown Name, Neelam Compund, 29/30, Dyeing 12.12.2019 [Unit sealed & Electricity
Indirapuri Loni, Ghaziabad connection disconned
944 |M/s. S.P. Brothers, Neelam Compund, Arya PVC Board 12.12.2019 [Unit sealed & Electricity
Nagar Loni, Ghaziabad. connection disconned
945 |M/s. Dilshad Daga Factory, Neelam Compund, |Daga Factory 12.12.2019 [Unit sealed & Electricity
Arya Loni, Ghaziabad connection disconned
946 |M/s A.R.Trading Company,Maulana Azad Wire Godown 06.02.2020 |Godown sealed
colony, Behta Hazipur,Loni
947 |Sama w/o Haneef,Maulana Azad colony, Wire Godown 06.02.2020 |(lllegal material/wire
Behta Hazipur,Loni seized and stored at NPP
Loni
948 |Unknown,Maulana Azad colony, Behta Wire Godown 06.02.2020 |Godown sealed
Hazipur,Loni
949 |Moh. Ali S/O Ali Ashgar,Maulana Azad colony, [House 06.02.2020 |(lllegal material/wire
Behta Hazipur,Loni seized and stored at NPP
Loni
950 |Unknown,Maulana Azad colony, Behta Wire Godown 06.02.2020 |Godown sealed
Hazipur,Loni
951 |Salim S/O Sakeel,Maulana Azad colony, Behta [House 06.02.2020 |lllegal material/ PCB
Hazipur,Loni seized and stored at NPP
Loni
952 |Arif s/o Noor Mohammad, Behta Hazipur,Loni [Wire Godown 06.02.2020 |Godown sealed
953 |Hazi S/O Unknown, Behta Hazipur,Loni House 06.02.2020 |(lllegal material/wire
seized and stored at NPP
Loni
954 |Riyaz Ahmad S/O Unknown, Behta House 06.02.2020 |(lllegal material/wire
Hazipur,Loni seized and stored at NPP
Loni
955 |Khaleel S/O Unknown, Behta Hazipur,Loni House 06.02.2020 |(lllegal material/wire

seized and stored at NPP
Loni
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956 |Saleem s/o Khurshid , Behta Hazipur,Loni House 06.02.2020 |(lllegal material/wire 1
seized and stored at NPP
Loni
957 |Sajid s/o unknown, Behta Hazipur,Loni Wire Godown 06.02.2020 [Godown sealed 1
958 |Naseer s/o unknown, Behta Hazipur,Loni Wire Godown 06.02.2020 [Godown sealed 1
959 |Unknown , Behta Hazipur,Loni Wire Godown 06.02.2020 [Godown sealed 1
960 [Samshad s/o Faiz Mohammad , Behta Wire Godown 06.02.2020 |[Godown sealed 1
Hazipur,Loni
961 |Anil Dhama s/o Rajpal Dhama, Teela Metal recovery and 07.02.2020 |Unit dismantled & 1
Sahbajpur, Nahar Road,Loni Acid work Electricity connection
disconned
962 |Unknown, Teela Sahbajpur, Nahar Road,Loni |Metal recovery and 07.02.2020 |Unit dismantled & 1
Acid work Electricity connection
disconned
963 |Unknown, Teela Sahbajpur, Nahar Road,Loni |Metal recovery and 07.02.2020 |Unit dismantled & 1
Acid work Electricity connection
disconned
964 |Unknown, Teela Sahbajpur, Nahar Road,Loni |Metal recovery and 07.02.2020 |Unit dismantled & 1
Acid work Electricity connection
disconned
965 |Moh. Rashid s/o Hazi sarafat, Pipeline Road, |Metal recovery / 07.02.2020 |Unit sealed & Electricity 1
Teela Sahbajpur,Loni Acid and faundry connection disconned
work
966 |Shri Vipin Kumar S/o Shri Haridas, Krishna|Melting Furnace 12.10.2020 |Sealed 1
Vihar Phase-2, Behta Hazipur, Loni, Ghaziabad
967 |Unknown Name, Krishna Vihar Phase-2, Behta|Melting Furnace 12.10.2020 |Sealed 1
Hazipur, Loni, Ghaziabad
968 |Shri Mahendra S/o Unknown-l Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad
969 |Shri Mahendra S/o Unknown-Il, Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad
970 [Shri Shankar Mandal S/o Jagdish Mandal-I,|Melting Furnace 12.10.2020 (Sealed 1
Krishna Vihar Phase-2, Behta Hazipur, Loni,
Ghaziabad
971 |Shri Shankar Mandal S/o Jagdish Mandal-Il,|Melting Furnace 12.10.2020 |Sealed 1
Krishna Vihar Phase-2, Behta Hazipur, Loni,
Ghaziabad
972 |Shri Ashish S/o Shri Ganesh-l, Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad
973 |Shri Ashish S/o Shri Ganesh-ll, Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad
974 |Shri Ashish S/o Shri Ganesh-lll, Krishna Vihar|Melting Furnace 12.10.2020 |Sealed 1
Phase-2, Behta Hazipur, Loni, Ghaziabad
975 |Shri Pramod S/o Unknow, Krishna Vihar Phase|{Melting Furnace 12.10.2020 |Sealed 1
2, Behta Hazipur, Loni, Ghaziabad
976 |Unknow Name, 30 Futa Road, Amit Vihar|Scrap Melting 15.10.2020 |Dimolished 1
Behta Hazipur, Loni, Ghaziabad
977 |Unknow Name, 30 Futa Road, Amit Vihar|Scrap Melting 15.10.2020 |Dimolished 1
Behta Hazipur, Loni, Ghaziabad
978 |Unknow Name, 30 Futa Road, Amit Vihar|Scrap Melting 15.10.2020 |Dimolished 1
Behta Hazipur, Loni, Ghaziabad
979 |42 lllegal Scrap Melting Furnace, Amit Vihar, |Scrap Melting 16.10.2020 |Dimolished 42

Behta Hazipur, Loni, Ghaziabad
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980 |53 lllegal Scrap Melting Furnace, Amit Vihar, |Scrap Melting 20.10.2020 [Dimolished 53
Behta Hazipur, Loni, Ghaziabad

981 |M/s OM Plastic, Arya Nagar industrial Area, Plastic Gulla 31.10.2020 |Sealed/Electricity 1
Loni, Ghaziabad Disconnection

982 |M/s. Rama Sharma, Arya Nagar Industrial Textile 31.10.2020 |Sealed/Electricity 1
Area, Ghaziabad Disconnection

983 |06 lllegal Scrap Melting Furnace, Amit Vihar, Dimolished 6
Behta Hazipur, Loni, Ghaziabad

984 |Shri Rafeeq Ahmad, C-35, East Jawahar Nagar, [Dami 01.02.2021 |[sealed 1
Loni, Ghaziabad

985 |Shri Karan Singh, C-35, East Jawahar Nagar, E-Waste 01.02.2021 |[sealed 1
Loni, Ghaziabad

986 |Shri Bilal, D-57, East Jawahar Nagar, Loni, E-Waste 01.02.2021 |[sealed 1
Ghaziabad

987 |Smt. Omviri, D-61, East Jawahar Nagar, Loni, |E-Waste 01.02.2021 |[sealed 1
Ghaziabad

988 |[Smt. Omviri, D-61, East Jawahar Nagar, Loni, [Dami 01.02.2021 |[sealed 1
Ghaziabad

989 |M/s. Ajay Kumar S/o. Shri Munesh Kumar, Dyeing 25.02.2021 |sealed 1
Village Shabapur Bistar, Loni, Ghaziabad

990 [M/s. Pinku Kumar S/o. Bhagwat Singh, Village |Dyeing 25.02.2021 |sealed 1
Shabapur Bistar, Loni, Ghaziabad

991 [M/s. Rajesh Kumar, Village Shabapur Bistar, |Dyeing 25.02.2021 |sealed 1
Loni, Ghaziabad

992 [Shri Horilal S/o. Shyam Lal, Amit Vihar Behta |E-Waste 17.03.2021 |[sealed 1
Hazipur, Loni, Ghaziabad

993 [Unknown Name, Amit Vihar Behta Hazipur, E-Waste 17.03.2021 |sealed 1
Loni, Ghaziabad

994 |[Unknown Name, Amit Vihar Behta Hazipur, E-Waste 17.03.2021 |sealed 1
Loni, Ghaziabad

995 [Unknown Name, Amit Vihar Behta Hazipur, E-Waste 17.03.2021 |sealed 1
Loni, Ghaziabad

996 |Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

997 |Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

998 [Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

999 [Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

1000 |Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

1001 |Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

1002 |Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

1003 |Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

1004 |Unknown Name, Amit Vihar Behta Hazipur, Foundry 17.03.2021 |sealed 1
Loni, Ghaziabad

1005 |Unknown Name, Amit Vihar Behta Hazipur, Acid Work 17.03.2021 |sealed 1
Loni, Ghaziabad

1006 |Shri Shyam Singh, Village Saffruddind Jawli Dyeing 16.03.2021 |sealed 1
Loni, Ghaziabad

1007 |Shri Bharat Singh, Village Saffruddind Jawli Dyeing 16.03.2021 |sealed 1
Loni, Ghaziabad

1008 [Shri Nitin Kumar S/o. Shri Yashpal Singh, Dyeing 16.03.2021 |sealed 1

Village Chirodi, Loni, Ghaziabad
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1009 [Shri Amit Kumar S/o. Shri Vinesh Sabh, Village |Dyeing 16.03.2021 |sealed 1
Chirodi, Loni, Ghaziabad

1010 [M/s Arun Dyeing & Washing, Arya Nagar, Loni, |Dyeing 16.07.2021 |sealed 1
Ghaziabad

1011 [M/s. Saleem Jeans Dyeing & Washing, Arya Dyeing 16.07.2021 |sealed 1
Nagar, Loni, Ghaziabad

1012 |[M/s. Arpit Plastic, Arya Nagar, Loni, Plastic Dana 16.07.2021 |[sealed 1
Ghaziabad

1013 [M/s. Unkown Name, Arya Nagar, Loni, Wire Drawing 16.07.2021 |sealed 1
Ghaziabad

1014 [M/s. Unkown Name, Arya Nagar, Loni, Wire Drawing 16.07.2021 |sealed 1
Ghaziabad

1015 |CAQM Joint Committee in Amit Vihar Mandoli|(Metal, Scrap) 22.09.2021 |[Dimolished 4
Redevelopment Area, Loni, Ghaziabad

1016 |CAQM Joint Committee in Amit Vihar Mandoli|(Metal, Scrap) 24.09.2021 |[Dimolished 16
Redevelopment Area, Loni, Ghaziabad

1017 |CAQM Joint Committee in Amit Vihar Mandoli|(Metal, Scrap) 29.09.2021 |[Dimolished 10
Redevelopment Area, Loni, Ghaziabad

1018 |CAQM Joint Committee in Amit Vihar Mandoli|(Metal, Scrap) 23.09.2021 |[Dimolished 26
Redevelopment Area, Loni, Ghaziabad

1019 [CAQM lJoint Committee in Amit Vihar Mandoli|Foundary 12.10.2021 [Dimolished 6
Redevelopment Area, Loni, Ghaziabad

1020 |CAQM Joint Committee in Amit Vihar Mandoli|Foundary 14.12.2021 |Dimolished 6
Redevelopment Area, Loni, Ghaziabad

1021 [CAQM lJoint Committee in Amit Vihar Mandoli|Wire Melting 23.03.2022 |Dimolished 9
Redevelopment Area, Loni, Ghaziabad

1022 [M/s. Sona Soap Factory, Nahar Road, Near|Soap 06.08.2022 [Sealed & Electricity 1
Shani Temple, Village Tila Sahbajpur, Loni, Disconnection
Ghaziabad

1023 |Umesh Jeans Dyeing & Washing, Jawli Loni,|Dyeing 24.08.2022 |Electricity connection 1
Ghaziabad disconned

1024 |Paramji Jeans Dyeing & Washing, Jawli Loni,|Dyeing 24.08.2022 |Electricity connection 1
Ghaziabad disconned

1025 |[Lallan Jeans Dyeing & Washing, Jawli Loni,|Dyeing 24.08.2022 |Electricity connection 1
Ghaziabad disconned

1026 |Bharat Singh Jeans Dyeing & Washing, Jawli|Dyeing 24.08.2022 |Electricity connection 1
Loni, Ghaziabad disconned

1027 |Param Jeet Singh Jeans Dyeing & Washing,|Dyeing 24.08.2022 |Electricity connection 1
Jawli Loni, Ghaziabad disconned

1028 [Shyam Singh Jeans Dyeing & Washing, Jawli|Dyeing 24.08.2022 |Electricity connection 1
Loni, Ghaziabad disconned

1029 [M/s. Dinesh Surgical Co. India, 276/1, GF Block|Electroplating 29.09.2022 |Electricity connection 1
D, Vikas Kunj, Loni, Ghaziabad disconned letter sent

1030 [Mohd. Sokat, Gali No-02, Vijay Vihar Pusta|Murti Making 29.09.2022 |Electricity connection 1
Road Near Mohhamadwadi Mashid, Ward No- disconned letter sent
45, Loni. Ghaziabad

1031 |Shri Boby, 07 Futa Road Defance Colony,|Jeans Dyeing 16.09.2022 |Electricity connection 1
Bhopura, Ghaziabad disconned letter sent

1032 |Shri Deepak Kaushik, Gali No-06, Gagan Vihar,|Jeans Dyeing 16.09.2022 [Electricity connection 1
Bhopura, Ghaziabad disconned letter sent

1033 [M/S. Decnet Enterprises, Roopnagar, Loni,|Plastic 09.11.2022 |Sealed 1
Ghaziabad

1034 [M/s. A Star, Roop Nagar, Loni, Ghaziabad Plastic 09.11.2022 |Sealed 1
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1035 |M/s. Kapasya Products, Roop Nagar, Loni,|Plastic 09.11.2022 |Sealed
Ghaziabad

1036 [M/s. Ravindra (Chemical), Shanti Nagar, Loni,|Chemical 10.11.2022 (Sealed

1037 :\S/Iz/k;. Zaidi Lying India (Fabricataion &|FabricationJob Work| 10.11.2022 |Sealed
Painting), Shanti Vihar, Behta Hazipur, Loni,
Ghaziabad

1038 |Somveer (Casting Factory), Casting 11.01.2023 | Sealed/Dismantling
Khushalgarhi Chirodi, Loni, Ghaziabad

1039 |08 lllegal casting Units, Chirodi Jangal, Casting 11.01.2023 | Sealed/Dismantling
Loni, Ghaziabad

1040 |01 illegal metal recovery unit, Chirodi| metal recovery | 11.01.2023 | Sealed/Dismantling
Jangal, Loni, Ghaziabad

1041 [Barkat Rubber Crushing, Afzalpur Loni, Rubber 11.01.2023 Dismantled
Ghaziabad

1042 (Azad Khad Mixing, Afzalpur Loni,| Khas Mixing 11.01.2023 sealed
Ghaziabad

1043 101 illegal acid recovery unit, Bhanera| Acidrecovery | 11.01.2023 | Sealed/Dismantling
Khurd, Loni, Ghaziabad

1044 101 illegal metal recovery unit, Bhanera| metal recovery | 11.01.2023 | Sealed/Dismantling
Khurd, Loni, Ghaziabad

1045 102 Scrap Melting units, Near Bharat| Scrap Melting | 11.01.2023 | Sealed/Dismantling
City, Afzalpur, Loni, Ghaziabad

1046 (01 lllegal Shoes Shol, Afzalpur Loni, Shoes 11.01.2023 Dismantled
Ghaziabad

1047 |Parvez Malik 02 illegal Acid Recovery| Acid recovery 11.02.2023 Dismantled
units, Bhanea Khurd, Loni, Ghaziabad

1048 |Shohit Sad Washing & Dyeing Unit, Dyeing 12.01.2023 | sealed/electricity
Naipura, Arya Nagar, Loni, Ghaziabad disconnection

1049 |Begraj Pradhan Washing & Dyeing Dyeing 12.01.2023 | sealed/electricity
Unit, Naipura, Arya Nagar, Loni, disconnection
Ghaziabad

1050 |Chandra Prabha Dyeing & Washing, Dyeing 12.01.2023 | sealed/electricity
Arya Nagar, Loni, Ghaziabad disconnection

1051 |Shyam Singh Dyeing & Washing, Near Dyeing 12.01.2023 | sealed/electricity
Jawli Nahar, Loni, Ghaziabad disconnection

1052 |Paramjeet Singh Dyeing & Washing, Dyeing 12.01.2023 | sealed/electricity
Near Jawli Nahar, Loni, Ghaziabad disconnection

1053 |Bharat Singh Jeans Dyeing & Washing, Dyeing 12.01.2023 | sealed/electricity
Jawli Loni, Ghaziabad disconnection

1054 |07 illegal Casting Units, Amit Vihar, Casting 13.01.2023 Sealed

Behta Hazipur, Loni, Ghaziabad
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1055 |02 Acid Recovery Units, Amit Vihar,| Acid recovery 13.01.2023 Sealed 2
Behta Hazipur, Loni, Ghaziabad

1056 |Shri Furkan, Plot No-A-51, Indirapuri 17.01.2023 Sealed 1
Loni, Ghaziabad

1057 |8t eRfdwe, UM Aisell I8 F-32, TR casting 14.03.2023 letter sent for 1
grfereT aiRye, @I, IrTaTs disconnection

1058 [49H ¢ga- SUCRUISolGl W0 fofo,|  Plastic Dana 15.12.2022 letter sent for 1
d—10, TS s INENH &3, ATSe—3, disconnection

1059 (s AT HBTH TRAT §—366, G oil Mill 19.11.2022 letter sent for 1
e gexl ARSTE, S TToTaTeTe disconnection

1060 [H¥9 <TG BISUS!, WRT H—1190, eil|  Melting Unit 17.12.2022 letter sent for 1
d-4, B @, TEEA AR disconnection

1061 (A9 dblel BISUSI, WERT H—1191,|  Melting Unit 17.12.2022 letter sent for 1
Tl -4, B Ho, d=dA AR, disconnection

1062 |Saheed Nagar 21.06.2023 6

1063 |Saheed Nagar 22.06.2023 8

1064 |Arya Nagar, Tila Sahbajpur 23.06.2023 4

1368
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